
LIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF  OCTOBER-2024.

COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE

1 07.10.2024 9643228307 27.09.2024

09.10.2024 9971773474 03.10.2024

15.10.2024 9810566116 04.10.2024

18.10.2024 9811379676 07.10.2024

18.10.2024 9811379676 07.10.2024

21.10.2024 9999397965/- 07.10.2024

23.10.2024 9811161525 15.10.2024

23.10.2024 9811070396 15.10.2024

24.10.2024 9871816588 03.10.2024

25.10.2024 9810590861 08.10.2024

26.10.2024 9910969692 25.10.2024

2 306 CS (COMM)/ 1120/2024 14-10-2024 9599693082, 04.10.2024

306 CS (COMM) /1123/2024 14-10-2024 9811379676 04.10.2024

306 CS (COMM) 1157/2024 21-10-2024 98106-39185 NA 11.07.2024

NO.
DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CENTRA
L

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1108/2024

STATE BANK OF 
INDIA VS. 
DALENDRA 
KUMAR

TIRATH 
LAL 
YADAVS

advtirath@gma
il.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1115/2024

BHARTI 
BHAWAN 
PUBLISHERS 
VS.  ASHOK 
KUMAR 

MOHIT 
SHARMA

mvslegal@gmai
l.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1131/2024

SAHIBJEET 
SINGH BAGGA 
VS. MUNICIPAL 
CORPORATION 
OF DELHI

VIKAS 
SHARMA

advocatevikass
harma1@gmail.
com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1140/2024

AMIT KHANNA 
VS. SANJAY 
PANCHAL

VIKAS 
BHATIA

vksbht6@gmail
.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1141/2024

AMIT KHANNA 
VS. MOTA KHAN

VIKAS 
BHATIA

vksbht6@gmail
.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1155/2024

CSL FINANCE 
LTD. VS. VIMAL

NEERAJ 
SOODH

s.n.legallawfirm
@gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1168/2024

SALEK CHAND 
VS. MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDE
R KUMAR 
SINGH

sksingh116@gm
ail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1169/2024

NEERAJ 
AGGARWAL VS. 
MUNICIPAL 
CORPORATION 
OF DELHI

DEVENDER 
KUMAR 
JAIN

pankajkotra@y
ahoo.co.in

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1176/2024

MLJ VS. BAJAJ 
KAGAJ LTD.

NISHANT 
KR. TYAGI

Advnishant.tya
gi@gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1182/2024

NOOR JAHAN 
VS. MOHD. RAFI

CHANDRA 
MOHAN 
SHARMA

Advocatecmsha
rma@gmail.co
m

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1191/2024

PRODOT 
MARKETING 
CORPORATION 
VS. SAMEER 
SALES

ZAREEF 
AHMED

bansalaanchal2
010@gmail.co
m

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

M/S PEX 
PRINTS Vs M/S 
PROMINENT 
PRESS AND ORS

HS 
Gautam(P),

harshitsharma0
00005@gmail.c
o 

AMIT KHANNA 
PROP OF M/S 
SAARTHAK 
TRADING CO Vs 
SANYAM JAIN

Vikas 
Bhatia(P),

vksbht6@gmail
.com 

ANAND TIWARI 
Vs 
SUKHMINDER 
SINGH

SUSHIL 
KUMAR(P),
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2

306 CS (COMM) /1184/2024 25-10-2024 98 I 023 I 86ó 21.10.2024

306 CS (COMM) 1171/2024 23-10-2024 9811161525 15.10.2024

3 02.09.2024 8287634805 07.08.2024

CSCOMM 965/202405.09.2024 880288820 26.07.2024

06.09.2024 9910009297 29.08.2024

06.09.2024 9811456530 NIL 28.08.2024

07.09.2024 9643228307 02.09.2024

07.09.2024 96433228307 02.09.2024

11.09.2024 9891459290 21.05.2024

19.09.2024 9811161525 10.09.20024

13.09.2024 9917090069 10.09.20024

17.09.2024 9990577700 03.08.2024

19.09.2024 9990577700 14.09.2024

19.09.2024 9818408033 17.05.2024

19.09.2024 9560366379 12.09.2024

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

MANOJ KUMAR 
Vs MUNICIPAL 
CORPORATION 
OF DELHI

Chandra Pal 
Tyagi(P),

cptyagi54@gma
il.com 

SALEK CHAND 
Vs MUNICIPAL 
CORPORATION 
OF DELHI

satyendra 
kumar 
singh(P),

sksinghI16@gm
ail.com

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
943/2024

ADITYA 
CONSTRUCTION 
COMPANEY VS 
DELHI JAIL 
BOARD & ANR.

MS. 
SHIKHA 
GOEL

NOT 
PROVIDED 

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

MS. DEVENDER 
VS TATA 
CAPITAL FIN. 
SERVECE LTD

SH ASIT 
KR. ROY

ASITROYADVO
CATE@GMAIL 
.COM.

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
969/2024

M/S A.B.PAL 
ELECTRICALS 
PVT. LTD VS 
SHAIL AKHTAR. 
PROP OF M/S 
AMAN 
ASSOCIAE

SH K.C. 
GARG

KCGLEGAL@G
MAOL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
970/2024

MS. MANISHA 
CHOWDHARY & 
ORS VS SMT 
KAMAL 
CHOWDHARY

SH. M.L 
VASHISTH
A

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
974/2024

STATE BANK OF 
INDIA VS AJAY 
KUMAR

SH. TIRATH 
LAL YADAV 

ADVTIRATH@
GMAIL .COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
975/2024

STATE BANK OF 
INDIA VS 
SUNDER

SH. TIRATH 
LAL YADAV 

ADVTIRATH@
GMAIL .COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1004/2024

VIKASH KUMAR 
VS MAHESH

SH. RISHI  
PAL

ADVOCATERIS
HI5@GMAIL.C
OM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1017/2024

AMRIT PAL 
SINGH VS 
M.C.D.

SH 
SATYENDR
A KUMAR

SKSINGH116@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

cs COMM 
1016/2024

R.A.SPICES LLP 
VS M/S VISHNU 
TRADERS

SH 
ANUBHAV 
BHASIN

NOT 
PROVIDED 

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1020/2024

STATE BANK OF 
INDIA VS MRS 
KAMLA

SH 
KRISHAN 
KUMAR

KRISHANKUM
AR@GMAIL.C
OM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1040/2024

STATE BANK OF 
INDIA VS SHRI 
BHAGWAN

SH 
KRISHAN 
KUMAR

KRISHANKUM
AR@GMAIL.C
OM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1041/2024

SH. PRATINAV 
CHADHA VS 
RICHA 
KAUSHIK

SH 
MAHARAJ 
SINGH 
DEDHA

M.S.DEDHA@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1039/2024

NARESH 
BANSHAL VS 
RAJIV KUMAR

SH 
MADHAV 
KUMAR

ADVMADHAV
KUMAR@GMA
IL.COM
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3

20.09.2024 989909669 18.09.2024

27.09.2024 995334364 26.09.2024

28.09.20024 7811161525 06.09.2024

4 304 RECOVERY 04.10.2024 9650838589 23.09.2024

304 RECOVERY 07.10.2024 964328307 27.09.2024

304 RECOVERY 08.10.2024 9953865303 20.09.2024 

304 TRADE MARK 22.10.2024 9718209970 19.10.2024

304 RECOVERY 25.10.2024 9811161525 21.10.2024

304 DECLARATION 26.10.2024 98187142208 08.10.2024

304 RECOVERY 28.10.2024 9871226784 22.07.2024

304 RECOVERY 28.10.2024 9891072729 25.09.2024

304 RECOVERY 29.10.2024 9811109763 19.10.2024

304 RECOVERY 29.10.2024 9810590861 08.10.2024

5 305 RECOVERY 01-10-2024 9811161525 27.09.2024

305 RECOVERY 07-10-2024 7011312145 03.10.2024

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1047/2024

KALPANA 
BHANDARI VS 
M/S ARIHANT 
ALUMINUM

SH AYUSH 
SHARMA

AYUSH@MSLA
W IN.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1069/2024

HAMDARD 
NATIONAL 
FOUNDATION 
INDIA & ANR. 
VS KHATRI 
MEDICOSE.

SH 
SHIVENDR
A PRATAP 
SINGH

SHIVENDRA@
THEACMECO.
COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1076/2024

BHANU VERMA 
VS MCD & ANR.

SH 
SATYENDR
A KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CENTRA
L

CS 
(COMM)1097/2024

RANVEER 
SINGH VS. 
MEENAKSHI 
SHARMA

MOHIT 
BATRA

ADV.BATRA@
GMAIL.COM

CS 
(COMM)1107/2024

STATE BANK OF 
INDIA VS. 
SATISH KUMAR 

TIRATH 
LAL

ADVTIRATH@
GMAIL.COM

CS (COMM)-
1111/2024

COIM INDIA 
PVT. LTD. VS. 
MEENA 
INTERNATIONA
L PVT. LTD.

SH.VINAY 
BHARDWA
J

advvinaybhard
waj@gmail.com

CS (COMM)-
1161/2024

HERO INVEST 
CORP PV.T LTD. 
VS. ASHOK 
KUMAR

SH. 
PARMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

CS (COMM)-
1181/2024

DEEPAK 
SHARMA VS. 
MCD 

SH. 
SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

CS (COMM)-
1190/2024

WASEEM RAJA 
VS AU SMALL 
FINANCE BANK 
LTD.

NADEEM 
HUSSAIN

nadeemhussain
advocate@gmai
l.com

CS(COMM)-
1197/2024

CBI VS. BISHNOI 
DEVI AND ORS

K & K 
LEGAL

KKMUDGIL29
@GMAIL.COM

CS 
(COMM)1198/2024

ROHIT ABROL 
VS. MADAN LAL 
CHOPRA AND 
ORS

KAPIL 
KHER

ANILKHER@G
MAIL.COM

CS 
(COMM)1205/2024

SH. INDERJIT 
SINGH ARORA 
VS. CHUNKY 
ARORA

GIRISH 
GAUR

GIRIWSHGAU
RADV@YAHO
O.COM

CS 
(COMM)1208/2024

NOOR JAHAN @ 
FARHA VS. 
MOHD KASHIF

C.M.SHAR
MA

ADVOCATECM
SHARMA@GM
AIL.COM

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

CS 
(COMM)/1084/202
4

Pawan Bansal Vs 
Municipal 
Corporation of Delhi

satyendra 
kumar 
singh(P),

sksinghll6@gm
ail.com

CS 
(COMM)/1105/202
4

Narottam Bala Vs 
Yogesh Dogra

RANJAN 
DOSHI(P),

ranjan.doshi@g
mail.com 
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5

305 RECOVERY 15-10-2024 7838389845 23.09.2024

305 RECOVERY 15-10-2024 9810566116 04.10.2024

305 RECOVERY 18-10-2024 9312280099 15.10.2024

305 RECOVERY 19-10-2024 9268403018 16.10.2024

305 RECOVERY 22-10-2024 9899408618 19.10.2024

6 410 RECOVERY 01-10-2024 9811389028 22.05.2024

410 RECOVERY 09-10-2024 9999551989 21.09.2024

410 TRADE MARK 16-10-2024 9911703098 14.10.2024

410 TRADE MARK 16-10-2024 9911703098 14.10.2024

410 RECOVERY 19-10-2024 9810667858 03.10.2024

410 RECOVERY 22-10-2024 9871441764 09.10.2024

410 23-10-2024 9811545888

410 RECOVERY 23-10-2024 9811161525 15.10.2024

410 RECOVERY 24-10-2024 6290503564

410 RECOVERY 25-10-2024 9873101002 21.10.2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

CS 
(COMM)/1128/202
4

Punjab National 
Bank Vs  Jasvinder 
Singh

Sunav 
Rastogi(P),

sunavrustgi@g
mail.com

CS 
(COMM)/1129/202
4

PAPPU SETH Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

Vikas 
Sharma(P),

advocatcvikassh
arllluIilll.!
mail.colll

CS 
(COMM)/1137/2024

CANARA BANK 
Vs M/S RAM NATH 
MURARI LAL AND 
SONS

PRAKASH 
AHIRWAL(
P),

prakashahirwal
@gmail.com

CS 
(COMM)/1146/202
4

B D GUPTA AND 
SONS PVT LTD 
Vs  INDUSTRIALS 
CONBUILD 
COMPANY PVT 
LTD

Rishi kant 
Mishra(P),

rishikaant_mis
hra@yahoo.co.i
n 

CS 
(COMM)/1162/202
4

STATE BANK OF 
INDIA Vs  SHASHI 
KALA

SHALINI 
UPADHYAY
(P),

SHALINIUPAD
HYAY.ADVOCA
TE@GMAIL.C
OM 

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

CS 
(COMM)/1082/202
4

M/S S CHAND 
AND CO LTD Vs 
MS KAMLESH 
SHARMA

SH. 
RAJESH 
KUMAR

kumarrajeshad
v@yahoo.com

CS 
(COMM)/1117/2024

M/S SATNAM 
TURBO RUBBER 
Vs M/S 
MAHAMAYA 
AGENCIES

Abhinav 
Bhatia(P),

advabhinavbhat
ia@gmail.com

CS 
(COMM)/1134/202
4

PUMA SE Vs 
GOLU KUMAR

Prachi 
Gupta(P),

prachi.gupta@p
amslegal.com

CS 
(COMM)/1135/202
4

PUMA SE Vs 
AKHIL GARG 
AND ORS

Prachi 
Gupta(P),

prachi.gupta@p
amslegal.com

CS 
(COMM)/1147/202
4

M/S HARVI 
IMPEX Vs SONU 
AGGARWAL

Aditya 
Trehan(P),

aditya@adyantl
egal.com

CS 
(COMM)/1165/202
4

Sh RAJENDER 
KUMAR GUPTA 
Vs MUNICIPAL 
CORPORATION 
OF DELHI

Avinash 
Kumar 
Trivedi(P),

aktrivedilawoffi
ces@gmail.com

CS 
(COMM)/1173/2024

RAHUL BANSAL 
Vs VISHAL 
GUPTA AND 
ORS

Rahul 
Vidhani(P),

ipr@vidhani.co
m

CS 
(COMM)/1167/202
4

SALEK CHAND 
Vs MUNICIPAL 
CORPORATION 
OF DELHI

satyendra 
kumar 
singh(P),

sksinghl16@gm
ail.com

CS 
(COMM)/1174/202
4

KNIGHT FRANK 
(INDIA) PVT 
LTD Vs OYO 
HOTELS AND 
HOMES PVT 
LTD

UDIPTO 
KOUSHIK 
SARMAH(P)
,

udiptosarmah@
elp-in.com

CS 
(COMM)/1183/202
4

CANARA BANK 
Vs ANIL KUMAR

SH. 
PARNAY 
SHARMA

pranay07advo
@gmail.com
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6

410 TRADE MARK 28-10-2024 9999757185 19.10.2024

410 RECOVERY 28-10-2024 9811379676 22.10.2024

7 CIVIL SUIT 01.10.2024 9811161525 27.09.2024

CIVIL SUIT 03.10.2024 9654926809 NA

CIVIL SUIT 07.10.2024 9650640008 NA 21.12.2023

CIVIL SUIT 09.10.2024 9953538322 NA 27.09.2024

CIVIL SUIT 14.10.2024 9811379676 04.10.2024

CIVIL SUIT 14.10.2024 9811452022 NA

CIVIL SUIT 14.10.2024 9811452022 NA

CIVIL SUIT 15.10.2024 9990904350 24.09.2024

CIVIL SUIT 15.10.2024 9811081980 26.09.2024

CIVIL SUIT 18.10.2024 9810315334 NA

CIVIL SUIT 19.10.2024 9811143077 na

CIVIL SUIT 19.10.2024 9899547705 08.10.2024

CIVIL SUIT 21.10.2024 9811452022 NA

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

CS 
(COMM)/1200/202
4

HERO 
INVESTCORP 
PVT LTD AND 
ANR Vs 
MALHOTRA 
ENTERPRISE

KUNAL 
KHANNA(P
),

ip.kunalkhanna
@gmail.com

CS 
(COMM)/1196/202
4

AMIT KHANNA 
Vs AAZAM 
HUSSAIN

Vikas 
Bhatia(P),

vksbhatia@gma
il.com

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

CS(COMM) 
1090/2024

PAWAN BANSAL 
VS MUNICIPAL 
CORP. OF 
DELHI

SATENDRA 
KUMAR 
SINGH

sksingh116@gm
ail.com

OMP(I) COMM 
1122/2024

AXIS BANK LTD. 
VS SANGEETA

ANUPAM 
SINGH

anupamjsingh
@gmail.com

CS(COMM) 
1106/2024

T T LTD. VS 
GAURAV GUPTA

MUKUL 
RAO

CS(COMM) 
1116/2024

JAGDISH 
SHARMA VS 
SANJAY 
WADHWANI

SATISH 
BAJAJ 

CS(COMM) 
1121/2024

AMIT KHANNA 
VS JAI 
BHAGWAN

VIKAS 
BHATIA

VKSBHT6@G
MAIL.COM

OMP(I) COMM 
1130/2024

DCB BANK LTD. 
VS MOHD. ASIF

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

OMP(I) COMM 
1132/2024

DCB BANK LTD. 
VS GAFFAR 
GULAM RASOOL

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

CS(COMM) 
1126/2024

M/S SURAJ 
BHAN SUNIL 
KUMAR & CO. 
VS M/S ANGEL 
PARADISE

AMRENDR
A KUMAR 
JHA

advocateakjha
@gmail.com

CS(COMM) 
1127/2024

M/S NONAND 
RAI BHOLA 
NATH VS M/S 
SH. KRISHNA 
MASALA CO. 

MAHESH 
KUMAR 
MIGLANI

MAIL@WRBIN
DIA.COM

OMP(I)COMM 
1159/2024

IDFC FIRST 
BANK LTD. VS 
SHATRUGHAN 
CHAUDHARY

JOGINDER 
SUKHIJA

jusjuris@gmail.
com

OMP(COMM) 
93/2024

ICAR NATIONAL 
BUREAU OF 
PLANT GENETIC 
RESOURCES VS 
SERVITOR 
INTELLEGENCE 
SERVICES 

GAGAN 
MATHUR 

gagan@mathurl
egal.com

CS(COMM) 
1145/2024

M/S CAPITAL 
CARPET EXIM 
PVT. LTD. VS 
M/S ARYA 
EXHIBITION 
AND 
CONFERENCE 
SERVICE

VARUN 
DHINGRA

varun_dhingra
@gmail.com

OMP(I) COMM 
1187/2024

TATA CAPITAL 
LTD. VS AMIT 
KUMAR 
SRIVASTAVA

ANISH 
BHOLA

Anish_bhola17
@yahoo.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

7

CIVIL SUIT 21.10.2024 9810315334 NA

CIVIL SUIT 22.10.2024 9891009515 NA NA

CIVIL SUIT 22.10.2024 9810315334 NA

CIVIL SUIT 24.10.2024 9811452022 NA

CIVIL SUIT 25.10.2024 9899408618 18.10.2024

CIVIL SUIT 28.10.2024 9891072729 25.09.2024

8 NIL

9 CS (COMM.) 01-10-2024 9717818148 30.09.2024

CS (COMM.) 03-10-2024 9810118130 03.10.2024

CS (COMM.) 04-10-2024 9810202014 04.10.2024

CS (COMM.) 08-10-2024 9811608883 08.10.2024

CS (COMM.) 08-10-2024 9810157128 08.10.2024

CS (COMM.) 14-10-2024 9811034053 14.10.2024

14-10-2024 9811452022 14.10.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

OMP(I) COMM 
1190/2024

IDFC FIRST 
BANK LTD. VS 
RANBIR SINGH

JOGINDER 
SUKHIJA

jusjuris@gmail.
com

OMP(I) COMM 
1203/2024

IDFC FIRST 
BANK LTD. VS 
MADHUMITA 
SINGH

RAHUL 
KASHYAP

OMP(I) COMM 
1205/2024

IDFC FIRST 
BANK LTD. VS 
VIJAY KUMAR

JOGINDER 
SUKHIJA

jusjuris@gmail.
com

OMP(I) COMM 
1227/2024

TATA CAPITAL 
LTD. VS RAMAN 
MEENA

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

CS(COMM) 
1180/2024

STATE BANK OF 
INDIA VS 
SHAMSHUDDIN

SHALINI 
UPADHYAY

SHALINIUPAD
HYAY.ADVOCA
TE@GMAIL.C
OM

CS(COMM) 
1199/2024

KARUN ABROL 
VS MADAN LAL 
CHOPRA

KAPIL 
KHER

anilkher@gmail
.com

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1089/202
4

PRATHAM 
TRADING CO Vs 
DNG CLOTHING

Anjali 
Negi(P),

lawyeranjali@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1095/202
4

Mittal Traders Vs 
VIDHYA 
BHARTI 
PRAKASHAN 
PRIVATE  
LIMITED

Balvinder 
Kumar 
Ralhan(P),

advocateballi@
gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1099/202
4

Erraya Lifespaces 
Limited Vs 
VITASTA 
SOFTWARE 
INDIA PRIVATE 
LIMITED

Kailash 
Chandra 
Joshi(P),

tarunsingla@ya
hoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1112/2024

SANDEEP 
Proprietor of 
Messers Shyam 
Trading Company 
through SPA Shri 
Jagbir Singh 
Rawal Vs SUNIL 
JINDAL 
Proprietor of 
Messers Shiva 
Trading Company

Reuben 
Samson(P),

ANILGARG199
6@GMAIL.CO
M

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1113/2024

HANSA Vs 
MUKESH

NAGENDER 
LAKRA(P),

nlakraadv@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1122/202
4

Kabra bearing 
and power private 
ltd Vs Sonu Ahuja

JITENDRA 
PANCHARI
A(P),

PANCHARIA8
ASSOCIATES@
GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1133/202
4

DCB BANK LTD 
Vs KHAJAN 
KARANSINGH

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
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DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
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DATE OF E-
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9

14-10-2024 9811452022 14.10.2024

MISC. DJ Misc DJ/600/2024 15-10-2024 9891491829 15.10.2024

CS (COMM.) 15-10-2024 N/A N/A 15.10.2024

16-10-2024 9871878690 16.10.2024

18-10-2024 9810315334 16.10.2024

CS (COMM.) 19-10-2024 8860313311 19.10.2024

19-10-2024 19.10.2024

19-10-2024 9811452022 18.10.2024

21-10-2024 N/A N/A 19.10.2024

21-10-2024 N/A N/A 19.10.2024

22-10-2024 9810315334 22.10.2024

22-10-2024 9810315334 21.10.2024

22-10-2024 9810315334 21.10.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1134/202
4

DCB BANK LTD 
Vs ISHWAR 
SHARMA

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

KHUSHI AGRO 
FOOD 
PRODUCTS Vs 
WHITEFIELD 
OVERSEAS LTD

ANOOP 
PRAKASH 
AWASTHI(P
),

anc.offices@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1132/202
4

3 Square Events 
and Exhibition 
Proprietorship 
Firm Through its 
AR Vs Weeding 
Flowers Decor 
India

Dharmendra
(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/449/2024

MUNICIPAL 
CORPORATION 
OF DELHI Vs 
SAHIL

SANJEET  
KUMAR(P),

pritishsabharw
all@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1160/202
4

IDFC FIRST 
Bank LTD Vs 
MANOJ KUMAR 
YADAV

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1148/202
4

Ram Avtar Vs 
M/s Chaudhary 
Infraengineering 
Project Pvt Ltd

Sunil 
Kumar(P),

advsg@yahoo.c
om

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/456/2024

VIVA BOOKS 
PRIVATE 
LIMITED Vs 
Usha Jain

Narender 
Vashishta(P)
,

9811140407, 
9899804997

nvashishta@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1169/202
4

TATA CAPITAL 
LTD Vs RAHUL 
TIWARI

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/461/2024

SHRI B S 
KARIWAL Vs 
SHRI SANJAY 
KATIYAR

PRAKASH  
AHIRWAL(
P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/460/2024

SHRI B S 
KARIWAL Vs 
SHRI SANJAY 
KATIYAR

PRAKASH  
AHIRWAL(
P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1212/202
4

IDFC FIRST 
Bank LTD Vs 
SHANAVAZ 
IKRAR

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1211/2024

IDFC FIRST 
Bank LTD Vs 
KAMNA DEVI

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1209/202
4

IDFC FIRST 
Bank LTD Vs 
KULDEEP 
KATIYAR

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

9

22-10-2024 9810315334 21.10.2024

23-10-2024 9810315334 22.10.2024

23-10-2024 9810540219 22.10.2024

23-10-2024 N/A N/A 22.10.2024

24-10-2024 9811452022 23.10.2024

CS (COMM.) 25-10-2024 9871383435 24.10.2024

CS (COMM.) 26-10-2024 7838656755 25.10.2024

CS (COMM.) 26-10-2024 25.10.2024

07-10-2024 9582158748 05.10.2024

14-10-2024 9205511796 09.10.2024

24-10-2024 23.10.2024

CS (COMM.) 29-10-2024 suchita dixit 8896932838 28.10.2024

CS (COMM.) 29-10-2024 28.10.2024

10 307 Civil 14-10-2024 9718209970 18.10.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1210/202
4

IDFC FIRST 
Bank LTD Vs 
RAJKUMAR 
KISHAN

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1217/202
4

IDFC FIRST 
Bank LTD Vs RAJ 
KUMAR SINGH

JOGINDER 
SUKHIJA(P
),

jusjuris@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/468/2024

Shailja Papers 
Ltd Vs AAA   
Agencies

Atul 
Rathi(P),

atulgnrathi@ho
tmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/471/2024

SHRI KARIWAL 
Vs SHRI SANJAY 
KATIYAR

PRAKASH  
AHIRWAL(
P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1224/202
4

TATA CAPITAL 
LTD Vs DINESH 
SHARMA

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1185/202
4

M/S BHUSHAN 
TUBES PVT LTD 
Vs M/S 
KENGAIN 
DISTRIBUTION 
INDIA

JYOTI 
BAKSHI(P),

advankitdwived
i@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1193/202
4

M/S Jasch Foils 
Vs Chatraram

Sachin 
Malik(P),

aashishlegalhub
@yahoo.co.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1192/202
4

MONGA 
SYNTHETICS 
PVT LTD Vs 
NAYAN 
GARMENTS

Anish 
Sarna(P),

9811995505, 
9870596105

advocateanishs
harna@gmail.c
om

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/442/2024

BALAJI SALES 
CORPORATION 
VS ATS GRAND 
REALTORS PVT. 
LTD.

RAMAKANT 
SHUKLA

vakilguru@gma
il.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1135/202
4

M/s IDFC FIRST 
BANK LIMITED 
VS SHARAFAT 
JEEVAN

: RAHUL 
KASHYAP

LAXPACIFIC03
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1225/202
4

ELECTRONICA 
FINANCE LTD. 
VS DIVY ART

SUNITA 
SINGH

9871040589, 
8920586266

INDOLEXLAW
@GMAIL.COM

CS 
(COMM)/1206/202
4

State Bank of 
India Vs Rakesh

agnihotrisuchit
a@gmail.com

CS 
(COMM)/1207/202
4

Kusum Lata 
Sharma Vs 
Saurabh Kumar

KUSUM 
LATA 
SHARMA

9871827735, 
9958716902

sharmaandshar
maassociates19
91@gmail.com

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/1118/2024

Hero InvestCorp 
Private Limited 
Vs ASHOK 
KUMAR

aastha 
sharma

aastha@thelegi
st.com
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N
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10

307 Civil 14-10-2024 9718209970 18.10.2024

307 Civil 21-10-2024 9910009277 09.10.2024

307 Civil 18-10-2024 9999132159 08.10.2024

307 Civil 22-10-2024 9818307300 06.10.2004

307 Civil 25-10-2024 9811161525 21.10.2024

307 Civil 26-10-2024 Anish Sarna 9811995505 9.10.2004

11 CS (COMM) 04-10-2024 9810661545

CS (COMM) 04-10-2024 9873334481 05.09.2024

CS (COMM) 18-10-2024 9711492022 09.10.2024

CS (COMM) 19-10-2024 9811161525 15.10.2024

CS (COMM) 19-10-2024 9811161525 07.10.2024

CS (COMM) 21-10-2024 9868175370 20.09.2024

CS (COMM) 28-10-2024 9540818282 25.10.2024

CS (COMM) 28-10-2024 9891736272 19.03.2024

CS (COMM) 29-10-2024 Ajay Yadav 7503895679 23.10.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/1119/2024

Hero InvestCorp 
Private Limited 
Vs Ashok kumar

aastha 
sharma

aastha@thelegi
st.com

CS 
(COMM)/1154/202
4

A B Pal 
Electricals Pvt 
Ltd Vs M/s 
Anumeet 
Technocrats 
India Pvt Ltd 
Through its 
Director 
Ramanjit Singh

Harsit 
Khurana

kcglegal@gmail
.com

CS 
(COMM)/1144/202
4

State Bank Of 
India Vs MR 
VAIBHAV 
JHANGINIA

ADAITA 
KUMAR  
ROUT

akroutadvocate
@gmail.com

CS 
(COMM)/1166/202
4

PUNJAB 
NATIONAL 
BANK Vs 
NIKHIL 
CHOUDHARY

Sayak 
Bandyopadh
yay

sayak.law@gma
il.com

CS 
(COMM)/1188/202
4

VIKAS VERMA 
Vs MUNICIPAL 
CORPORATION 
OF DELHI

satyendra 
kumar singh

sksinghll6@gm
ail.com

CS 
(COMM)/1194/202
4

M/s MONGA 
TEXTILES Vs 
M/s NAYAN 
GARMENTS

advocateanishs
arna@gmail.co
m

SH. S.S RATHI, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

COURT ROOM 
310

CS 
(COMM)/1101/2024

VINITA GUPTA 
Vs KAVITA 
SINGHAL AND 
ANR

JJ 
TYAGI(P),

advjjtyagi901@
gmail.com

16.04.2024 & 
06.09.2022

COURT ROOM 
310

CS 
(COMM)/1100/202
4

M/s SHIVA 
MALIK FOODS 
Vs ASHA RAM 
AND SONS PVT 
LTD

Awanish 
Srivastava(P
),

awanish@naksl
aw.com

COURT ROOM 
310

CS 
(COMM)/1143/202
4

PRASHANT 
BANSAL AND 
ANR Vs 
SUNPREET 
SINGH AND 
ANR

Prabhat 
Ranjan(P),

Pranjanadv@g
mail.com

COURT ROOM 
310

CS 
(COMM)/1152/202
4

M/S 
MANMOHAN 
SINGH 
WADHWA 
CONSTRUCTION 
PVT LTD Vs 
MUNICIPALCOP
ORATION OF 
DELHI AND 
ANR

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

COURT ROOM 
310

CS 
(COMM)/1151/2024

PRATAP SINGH 
Vs MUNICIPAL 
COPORATION 
OF DELHI AND 
ANR

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

COURT ROOM 
310

CS 
(COMM)/1158/202
4

DARSHAN LAL 
AND SONS PVT 
LTD Vs 
BHAGWATI 
SAREES AND 
ANR

Deepak 
Kumar  
Gupta(P),

adv.deepakkrgu
pta@gmail.com

COURT ROOM 
310

CS 
(COMM)/1204/202
4

SANDEEP 
GUPTA Vs B E 
CONTRACTS 
PVT LTD

GAURAV 
GUPTA(P),

g.gupta93@gm
ail.com

COURT ROOM 
310

CS 
(COMM)/1203/202
4

NITESH KUMAR 
JHA Vs ARON 
TECHNOLOGIES 
AND ORS

Prateek 
Kumar(P),

prateekkumar5
55@gmail.com

COURT ROOM 
310

CS 
(COMM)/1212/202
4

ANKUR 
GAMBHIR Vs 
SYSCOM POWER 
SOLUTIONS 
PRIVATE LTD

advocateajayya
dav7@gmail.co
m



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
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ADVOCATE 
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ADVOCATE 
EMAIL ID
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PAYMENT 
OF COURT 
FEES

12 401 21/2024 01-10-2024

401 CS Comm 1093/2024 03-10-2024 9711894248 06.08.2024

401 CS (COMM) 1096/2024 03-10-2024 9811161525 27.09.2024

401 CS (COMM) 1098/2024 04-10-2024 9873421441 24.08.2024

401 CS (COMM) 1109/2024 07-10-2024 8588011144 25.09.2024

401 CS (COMM) 1114/2024 08-10-2024 9871640480 01.10.2024

401 444/2024 14-10-2024 8527506427

401 CS (COMM) 1124/2024 14-10-2024 9990904350 24.09.2024

401 1151/2024 16-10-2024 9810315334

401 1167/2024 19-10-2024 9811452022

401 1174/2024 19-10-2024 9810315334

401 Misc DJ 606/2024 21-10-2024 9810315334

401 472/2024 24-10-2024 9873709995

401 CS (COMM) 1177/2024 24-10-2024 R.K. SINHA 9811255673 16.10.2024

401 CS (COMM) 1179/2024 24-10-2024 9873188641 18.10.2024

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

Contempt 
Petition

VANI 
PRAKASHAN Vs 
MAHENDRA 
MISHRA AND 
ORS

SUNIL 
AGGARWAL Vs 
VINOD BAJIRAO 
GURAV

NIKITA 
GUPTA

ADVNIKITAGU
PTA@GMAIL.C
OM

PAWAN BANSAL 
Vs MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

DE SCHERMER 
Vs BAKSHISH 
SINGH

PRATEEK 
MEHTA

VSADV9@GMA
IL.COM

RISHABH JAIN 
Vs DIMPLE 
DIXIT

VINEET 
MALHOTR
A

ADVOCATEMA
LHOTRA@GM
AIL.COM

SACHIN 
AGGARWAL Vs 
GOPAL 
TRADERS

VIKAS 
BHARDWA
J

ADVBHARDW
AJ1984@GMAI
L.COM

Execution 
(Comm.)

BABITA JAIN Vs 
RATTAN LAL 
BHATIA

JAGRITI 
JAIN

UNLEGALGRO
UP@GMAIL.C
OM

M/S SURAJ 
BHAN SUNIL 
KUMAR AND CO 
Vs M/S RAM 
SINGH GUR 
BHAJAN SINGH

AMRENDR
A KUMAR 
JHA

ADVOCATEAK
JHA@GMAIL.
COM

OMP (I) 
(COMM.)

IDFC FIRST 
Bank LTD Vs 
MOHD AMEEN

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

OMP (I) 
(COMM.)

TATA CAPITAL 
LTD Vs GUDDI 
GUDDI

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

OMP (I) 
(COMM.)

IDFC FIRST 
Bank LTD Vs 
ANIL KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

IDFC FIRST 
Bank LTD Vs 
MANISH 
SOLANKI

JOGINDER 
SUKHIJA

JUSJURIS@G
MAIL.COM

Execution 
(Comm.)

Mohammad 
Imran Shamsi Vs 
M/s Kazillion 
Trading Pvt Ltd

RISHABH 
GULATI

RISHABH.LAW
OFFIC@GMAI
L.COM

State Bank Of 
India Vs 
Mahendri

ADVOCATESIN
HA@REDIFFM
AIL.COM

VIMMY Vs 
KISHORE 
WADHWA

BALRAM 
SINGH

BR9840@GMA
IL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

12

401 1222/2024 24-10-2024 9205511796

401 1226/2024 24-10-2024 9811452022

401 CS (COMM) 1186/2024 25-10-2024 B.S.RANA 9811539761 26.09.2023

401 CS (COMM) 1209/2024 29-10-2024 9873101002 25.10.2024

401 CS (COMM) 1211/2024 29-10-2024 9811109763 14.10.2024

401 433/2024 01-10-2024 9810540219

13 402 CIVIL 07-10-2024 9540669427 23-09-2024

402 CIVIL 16-10-2024 9868084733 04-10-2024

402 CIVIL 21-10-2024 9899408618 18-10-2024

402 CIVIL 25-10-2024 011-26843455 22-10-2024

402 CIVIL 28-10-2024 8588857704 15-10-2024

14 WEST CS(comm) 07-10-2024 9599043045 26-09-2024

CS(comm) 07-10-2024 9599043045 03-10-2024

CS(comm) 07-10-2024 9873600464 13-09-2024

CS(comm) 15-10-2024 9096068444 01-10-2024

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

OMP (I) 
(COMM.)

M/S IDFC FIRST 
BANK LIMITED 
Vs AMIT RAJPAL

RAHUL 
KASHYAP

LEXPACIFIC03
@GMAIL.COM

OMP (I) 
(COMM.)

TATA CAPITAL 
LTD Vs JATIN 
WALIA

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

M/s Pannu Car 
Rentals Pvt Ltd 
Vs M/s National 
Insurance co Ltd

RANA.DIGVIJ
AY1@GMAIL.C
OM

CANARA BANK 
Vs ANUJ VATS

PRANAY 
SHARMA

PRANAY7ADV
O@GMAIL.CO
M

SH RAMAN 
GANDHI Vs MR 
VISHAL 
SHARMA

GIRISH 
GAUR

GIRISHGAURA
DV@YAHOO.C
OM

Execution 
(Comm

M/S V G 
MARKETING 
PVT LTD Vs 
Pawan Traders

Atul 
Rathi(P),

ATULGNRATH
I@HOTMAIL.C
OM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/1110/2024

CBM Vs M/s 
Capital Plastic 
House

ANJALI 
NEHRA(P),

advhi mad ri 
lùÙl@gmail. co 
m

CS 
(COMM)/1133/202
4

MOHD USMAN 
GHANI Vs RAIS 
AHMED

MOHD ASIF 
KHAN(P),

kmohd.kamil@
vahoo. in 

CS 
(COMM)/1156/202
4

STATE BANK OF 
INDIA Vs JAY 
PRAKASH

SHALINI 
UPADHYAY
(P),

SHALINIUPAD
HYAY.ADVOCA
TE 
GMAIL.COM

CS 
(COMM)/1187/202
4

LEVI STRAUSS  
AND CO Vs 
ASHOK KUMAR

Shravan 
Bansal(P),

rishi@unitedan
dunited.com

CS 
(COMM)/1201/202
4

SAKARNI 
PLASTER INDIA 
PVT LTD Vs 
PREMIER 
PAINTS AND 
COLOUR 
INDUSTRIES

MAYANK 
AGGARWA
L(P),

OFFICE@VER
TICALLEGAL.I
N 

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/869/2024

AQUALITE 
INDUSTRIES 
PVT LTD  Vs  
PRAKASH 
VISHNURAM 
CHOWDHARY 
( PROPRIETOR 
OF M/S 
PRAKASH 
AGENCY )

ARCHIT 
SINGHAL(P
),

legalasigmalega
l.in

CS 
(COMM)/870/2024

AQUALITE 
INDUSTRIES 
PVT LTD  Vs  
PRATIK 
ROYBARMAN 
( PROPRIETOR 
OF SMART 
FOOTWEAR )

ARCHIT 
SINGHAL(P
),

legalasigmalega
l.in

CS 
(COMM)/871/2024

AMINSUPACK  
Vs  
ASHWANIKUMA
RCOMPANYPVT
LTD

KHUSHAL 
MADAN(P),

samvedna.verm
a@gmail.com

CS 
(COMM)/897/2024

AJAY SINGHAL 
Proprietor of Om 
Auto Carrier  Vs  
RAJU YADAV 
Proprietor of 
Neelam Trading 
Company

om 
logistics(P),

Raju.neelamtra
ding@gmail.co
m



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

14 WEST

CS(comm) 15-10-2024 9990786641 Not mentioned 07-10-2024

CS(comm) 23-10-2024 9818785172 18-10-2024

CS(comm) 23-10-2024 9599043045 30-09-2024

OMP I (comm) 23-10-2024 9811088800 14-10-2024

CS(comm) 25-10-2024 9968575155 23-10-2024

CS(comm) 28-10-2024 9873292200 24-10-2024

CS(comm) 29-10-2024 9821878738 16-08-2024

15 WEST CS(COMM) 851/2024 01.10.2024 98106000656 23.09.2024

CS(COMM) 856/2024 03.10.2024 9811109763 27.09.2024

CS(COMM) 857/2024 03.10.2024 9811168148 25.09.2024

CS(COMM) 865/2024 05.10.2024 8285672608 14.10.2024

CS(COMM) 895/2024 14.10.2024 9810195013 18.07.2024

CS(COMM) 899/2024 16.10.2024 9810089936 08.10.2024

CS(COMM) 907/2024 19.10.2024 7052083906 18.10.2024

CS(COMM) 914/2024 23.10.2024 9999918302, 18.10.2024

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/896/2024

Darshan Lal 
Baluja Proprietor 
of Shankar light 
Industries  Vs  
Yatin Magu 
Proprietor of 
Onyx Industries 
and Anr

Sumit 
Baluja(P),

CS 
(COMM)/920/2024

AMBAY 
BUILDINFRA 
PRIVATE LTD  
Vs  SUNSHINE 
SHEET PILING 
PROJECTS 
INDIA AND ORS

BHASKAR 
SUBRAMAN
IAN(P),

bhaskarsubram
anian@outlook.
com

CS 
(COMM)/921/2024

M/S AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED  Vs  
VIMLABHAI 
SOHANLAL 
MEHTA 
( PROPRIETOR 
OF SOHANLAL 
VEERCHAND)

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in

OMP (I) 
(COMM)/258/2024

ANISHA 
MALHOTRA  Vs  
ASHOO 
MALHOTRA 
AND ORS

Arvind 
Gupta(P),

arvindguptaadv
@yahoo.co.in

CS 
(COMM)/927/2024

M/S RR 
ENTERPRISES 
Vs M/S 
MAHAVEER 
VENDING 
SERVICE

Deepak 
Kumar(P),

deepakjha318@
gmail.com

CS 
(COMM)/935/2024

M/S CELESTIAL 
KNITS AND FAB 
PVT LTD Vs MS 
VIDUSHI TYAGI 
PROPRIETOR 
M/S VEER 
GARMENTS

Vikas 
Sharma(P),

goeljawaharlal
@gmai.com

CS 
(COMM)/939/2024

NITIN 
CHOUDHARY Vs 
BURINTH 
GHAMCHIRAPH
AK AND ANR

Rakhi 
Chaudhary(
P),

rakhichoudhary
380@gmail.co
m

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

KAPIL 
KR.BANSAL VS. 
AIRFORMS 
SHOES

PARAS 
AGGARWA
L

parasaggarwala
dv@gmail.com

RAMAN 
GANDHI VS. 
NIIRMAL 
CHAUDHARY

GIRISH 
GAUR

girishgouradv@
yahoo.com

SUNJIV SACHAR 
VS. GANESH 
ROADWAYS 
CORP.

SUNIL 
DUTT

sadv68148@gm
ail.com

SAROGI SUPER 
SALES VS. M/S 
DESIRE 
FASHION

VARUN 
BEDI

advocatevarunb
edi@gmail.com

M/S NEW 
SARSWATI 
HOUSE INDIA 
VS. NIVESH 
PANCHAL

RAJESH 
KUMAR

kumarrajeshad
v@yahoo.com

VIHAAN 
BOARDS PVT 
LTD VS. NIKUNJ 
WOODS PVT 
LTD

DINESH 
MINOCHA

dineshminochal
awyer@yahoo.c
om

M/S SIRCA 
PAINTS INDIA 
LTD VS MARTIN 
UKKEN 
VARGHESE

ANAND 
BAJPAI 

ukkenpaints@g
mail.com 

PARVEEN 
KUMAR GARG 
VS CMR GREEN 
TECHNOLOGIES 
LTD

Sameet 
Sidhar

ameer.sidhar@
metropolitanleg
al.in 



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

15 WEST

CS(COMM) 916/2024 23.10.2024 9873479585 19.10.2024

CS(COMM) 933/2024 28.10.2024 9711155443 25.10.2024

16 WEST Commercial 03-10-2024 9999551989 30-09-2024

Commercial 03-10-2024 9810600656 20-09-2024

Commercial 14-10-2024 9868546432 05-10-2024

Commercial 14-10-2024 9599043045 23-09-2024

Commercial 15-10-2024 9999132159 08-10-2024

Commercial 16-10-2024 9810163624 23-09-2024

Commercial 18-10-2024 9910810749 14-10-2024

Commercial 19-10-2024 9891175510 25-09-2024

Commercial 21-10-2024 9873179289 18-10-2024

Commercial 23-10-2024 9891223874 19-10-2024

Commercial 25-10-2024 9718209970 19-10-2024

17 WEST CS (COMM) 01-10-2024 981016364 23-09-2024

CS (COMM) 03-10-2024 9873027484 24-09-2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

DEEPALI GOYAL 
 VS CRYOLIN 
PVT LTD 

SANJAY 
SEHGAL 

ssclawfirm@gm
ail.com.

D K SHARMA VS 
MANOJ KUMAR 

ARUSH KR 
MALHOTR
A 

mwlawassociate
s@gmail.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/861/2024

M/S DRS 
FITKING 
PRIVATE 
LIMITED  Vs  
Premjithlal 
Ushakumari 
Sasidharannair 
proprietor of M/S 
Body Fitness 
Solutions

Abhinav  
Bhatia(P),

advabhinavbhat
ia@gmai,com

CS 
(COMM)/860/2024

Sona Machinery 
Ltd  Vs  DSR Rice 
Mills Pvt Ltd

PARAS 
AGGARWA
L(P),

parasaggarwala
dv@gmail.com

CS 
(COMM)/887/2024

M/s Coronet 
Engineers Private 
Limited  Vs  M/s 
Contronics 
Switchgear India 
Private Limited

Navneet 
Sharma(P),

navneetsharma
advocate@gmai
l.com

CS 
(COMM)/885/2024

AQUALITE 
INDUSTRIES 
PVT LTD  Vs  
YASHPAL 
MADANLAL 
SETH 
( PROPRIETOR 
OF SEVAK 
FOOTWEAR)

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in

CS 
(COMM)/891/2024

State Bank Of 
India  Vs  MR 
SARAVPREET 
SINGH

ADAITA 
KUMAR  
ROUT(P),

akroutadvocate
@gmail.com

CS 
(COMM)/902/2024

OM LOGISTICS 
LIMITED  Vs  
MK 
MANUFACTURI
NG

om 
logistics(P),

advocatearun23
@gmail.com

CS 
(COMM)/904/2024

Chandra Kanta  
Vs  Junobazaar 
Private Limited

Saral 
Sharma(P),

info@lexansh.c
om

CS 
(COMM)/905/2024

JCDECAUX 
ADVERTISING 
INDIA PRIVATE 
LIMITED  Vs  
SUPER MARCHE 
37 TRADERS 
LLP

VARUN 
RAJPAL(P),

rajpalassociates
1@gmail.com

CS 
(COMM)/909/2024

PARTH 
SHOKEEN AND 
ANR  Vs  
JAGDISH GIR

pawan 
mishra(P),

swaty@lawoffic
esofssm.com

CS 
(COMM)/918/2024

State Bank Of 
India  Vs  
HAIDAR ALI 
PROP OF AMNA 
GARMENTS

ASHISH 
BATRA(P),

ashishbatra85
@gmail.com

CS 
(COMM)/925/2024

Hero InvestCorp 
Private Limited  
Vs  ASHOK 
KUMAR

aastha 
sharma(P),

aastha@thelega
l.com

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/852/2024

OM LOGISTICS 
LIMITED VS 
M/S TOZEN 
TOMA PVT LTD

ARUN 
AGGARWA
L

advocatearun23
@gmail.com 

CS 
(COMM)/862/2024

SHAKTI 
ENTERPRISES 
VS RAJESH 
GUPTA

MAHINDER 
SINGH

mmahen2007@
gmail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

CS (COMM) 05-10-2024 9599043045 30-09-2024

CS (COMM) 08-10-2024 9811243093 22-08-2024

CS (COMM) 09-10-2024 8285672608 05-10-2024

14-10-2024 9873403435 NIL

CS (COMM) 15-10-2024 9810541666 09-10-2024

CS (COMM) 15-10-2024 9873558888 03-10-2024

OMP (COMM) 21-10-2024 98180859OO 03-10-12024

CS (COMM) 21-10-2024 9899408618 18-10-2024

CS (COMM) 22-10-2024 7052083906 18-10-2024

CS (COMM) 23-10-2024 9871316969 18-10-2024

CS (COMM) 24-10-2024 9873479585 19-10-2024

CS (COMM) 24-10-2024 9873479585 19-10-2024

CS (COMM) 26-10-2024 965420924 16-10-2024

CS (COMM) 26-10-2024 9599043045 04-09-2024

CS (COMM) 28-10-2024 9899113806 20-09-2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/864/2024

AQUALITE 
INDUSTRIES 
PVT LTD VS 
NAZER KHAN

UK 
SINGHAL

legal@sigmaleg
al.in

CS 
(COMM)/873/2024

DHRUV 
INDUSTRIES 
LTD VS M/S 
IKON 
CAPACITOR 
INDUSTRIES

SANJAY 
KUMAR 
JHA

jhasanjayadv@
gmail.com

CS 
(COMM)/880/2024

SARAOGI SUPER 
SALES PVT. LTD. 
VS BASANT 
KUMAR KHEDIA

VARUN 
BJEDI 

advocatevarunb
edi@gmail.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/248/202
4

PEE JAY 
FINANCE CO 
LTD VS 
KHILAFAT ALI

VIJAY K. 
SEHGAL

vijayadv558@g
mail.com

CS 
(COMM)/889/2024

M/S SUNVOICE 
ELECTRONICS 
PVT LTD VS M/S 
SATKRITI 
INFOTAINMENT 
PVT LTD

DEEPAK 
RIKHARI

deepakrikhari@
yahoo.co.in

CS 
(COMM)/892/2024

M/S SHREE 
GRANITES VS 
M/S SUNSHINE 
GRANITES AND 
ANR

JITIN 
MANN

mannassc247@
gmail.com

OMP 
(COMM.)/14/2024

PUNEET GUPTA 
VS ICICI 
SECURITIES 
LIMITED

JOGESH 
GUPTA

aggarwalS6prav
een@gmail.com

CS 
(COMM)/908/2024

STATE BANK OF 
INDIA VS AJEET 
KUMAR JHA

SHALINI 
UPADHYAY

shaliniupadhya
y.advocate@gm
ail.com

CS 
(COMM)/910/2024

M/S SIRCA 
PAINTS INDIA 
LIMITED VS 
SUMIT AHUJA 
PROPRIETOR 
OF M/S 
DREAMZ 
PROJECT 
KINGSWAY 
CAMP

ANAND 
BAJPAI

lawlegal2020@
gmail.com

CS 
(COMM)/915/2024

ALNICHE LIFE 
SCIENCES PVT 
LTD AND ANR 
VS SOM 
LIFECARE

ARPIT 
BHARGAVA

abandpartnerso
ffice@gmail.co
m

CS 
(COMM)/923/2024

DEEPALI GOYAL 
VS SONAL 
FABRICATORS 
PVT LTD

(SANJAY 
SEHGAL

ssclawfirm@gm
ail.com

CS 
(COMM)/924/2024

MANAV GOYAL 
VS CRYOLIN 
PVT LTD

(SANJAY 
SEHGAL

ssclawfirm@gm
ail.com

CS 
(COMM)/928/2024

M/S MOHD 
TAHIR ANSARI 
TRANSPORT 
AND ANR VS 
MIS SPG 
GLOBAL 
LOGISTICS

BADRE 
ALAM

advbakhan@g
mail.com

CS 
(COMM)/929/2024

M/S AQUALITE 
INDUSTRIES 
PVT LTD VS 
POOJA 
FOOTWEAR PVT 
LTD

ARCHITSIN
GHAL

legal@sigmaleg
al.in

CS 
(COMM)/936/2024

SUSHMA JAIN 
VS YATIN MAGU

HARSHITJ
AIN

contact@harshi
tjain.co.in



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

18 WEST 853/2024 01-10-2024 sushil kumar9718669547 28-09-2024

858/2024 03-10-2024 9599043045 28-09-2024

42/2024 04-10-2024 9910095001 24-09-2024

868/2024 05-10-2024 9818376231 03-10-2024

876/2024 08-10-2024 Kapil Kher 9891072729 25-09-2024

883/2024 09-10-2024 9599043045 13-09-2024

879/2024 09-10-2024 8285672608 05-10-2024

881/2024 09-10-2024 9891803682 02-10-2024

893/2024 15-10-2024 9810163624 01-10-2024

898/2024 16-10-2024 9350999608 14-10-2024

919/2024 23-10-2024 9811664434 26-09-2024

930/2024 26-10-2024 Rajat Jain 9891554439 07-10-2024

940/2024 29-10-2024 9910020100 Not Provided 24-10-2024

19 WEST 01-10-2024 NA NA NA NA

01-10-2024 NA NA NA NA

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/853/2
024

SANTOSH 
KUMAR RANA  
Vs  MANOJ 
KUMAR BIRLA 
AND ANR

kumar.sushil.la
wyer@gmail.co
m

CS 
(COMM)/858/2
024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED  Vs  
DEEPAK 
KESHWANI

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in

Counter 
Claim/42/2024

JASPAL SINGH  
Vs  SURINDER 
PAL SINGH

Rakesh 
Talwar

rktalwar206@y
ahoo.com

CS 
(COMM)/868/2
024

ORS FOOTWEAR 
PVT LTD  Vs  
NEELU 
PARNAMI

Arush 
Kumar 
Malhotra

mwlawassociate
s@gmail.com

CS 
(COMM)/876/2
024

ROHIT ABROL  
Vs  MADAN LAL 
CHOPRA

anilkher@gmail
.com

CS 
(COMM)/883/2
024

AQUALITE 
INDUSTRIES 
PVT LTD  Vs  
BHUPENDRA 
SINGH PARMAR 
(PROPRIETOR 
OF PARMAR 
TRADERS)

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in

CS 
(COMM)/879/2
024

SAIRAOGI 
SUPER SALES 
PVT LTD  Vs  
MALTI DEVI

VARUN 
BEDI(P),

advocatevarunb
edi@gmail.com

CS 
(COMM)/881/2
024

RUPESH 
KANSAL  Vs  
FOOTIFY 
SPORTS 
PRIVATE 
LIMITED

Dr. Ankit 
Gupta

www.advocatea
nkitgupta.com

CS 
(COMM)/893/2
024

OM LOGISTICS 
LIMITED  Vs  
APARAJEETA 
MAHAPATRA       
Sole Proprietor 
Of ARROW 
INTERNATIONA
L

ARUN 
AGGARWA
L(P),

advocatearun23
@gmail.com

CS 
(COMM)/898/2
024

Shri Vinod 
Kumar Banga  Vs  
M S  Satkriti 
Infotainment 
Private Limited

VINOD 
KUMAR

ADVOCATEVI
NOD1969@GM
AIL.COM

CS 
(COMM)/919/2
024

WELLNESS 
INDUSTRIES  Vs  
RONAK RANI

Vireshwar 
Tyagi

vireshw3rt@gm
ail.com

CS 
(COMM)/930/2
024

M/S R P  SPICES  
Vs  TRABAJAR 
JUNITOS PVT  
LTD

advocatejain199
4@gmail.com

CS 
(COMM)/940/2
024

Ishwar chand  Vs  
Ajay choudhary

MANISH 
SHARMA(P)
,

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Execution 
(Comm.)/269/2
024

Execution 
(Comm.)/269/2024

BHARTIYA 
LOHA UDYOG 
PRIVATE 
LIMITED Vs 
PRAKASH 
STEELS

Execution 
(Comm.)/271/2
024

Execution 
(Comm.)/271/2024

CANARA BANK 
Vs KT. DIGITAL 
PRINT PROCESS



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

01-10-2024 NA NA NA NA

01-10-2024 NA NA NA NA

01-10-2024 9810163624 25-09-2024

03-10-2024 9810600656 01-10-2024

08-10-2024 9599043045 04-10-2024

08-10-2024 9599043045 04-10-2024

09-10-2024 NA NA NA NA

09-10-2024 NA NA NA NA

09-10-2024 NA NA NA NA

14-10-2024 NA NA NA NA

14-10-2024 NA NA NA NA

15-10-2024 NA NA NA NA

15-10-2024 NA NA 15-10-2024

15-10-2024 Sumit Baluja9990786641 NA 14-10-2024

16-10-2024 NA NA NA NA

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Execution 
(Comm.)/272/2
024

Execution 
(Comm.)/272/2024

CANARA BANK 
Vs KAMAL 
ENTERPRISES

Execution 
(Comm.)/273/2
024

Execution 
(Comm.)/273/2024

CANARA BANK 
Vs M/S KVB  
INTERNATIONA
L

CS 
(COMM)/850/2
024

CS 
(COMM)/850/2024

OM LOGISTICS 
LIMITED Vs 
NATKHATNUT 
FOODS PRIVATE 
LIMITED

Arun 
Aggarwal

legal@sigmaleg
al.in

CS 
(COMM)/859/2
024

CS 
(COMM)/859/2024

Sona Machinery 
Ltd Vs Navin 
Kumar

Paras 
Aggarwal

parasaggarwal
@gmail.com

CS 
(COMM)/874/2
024

CS 
(COMM)/874/2024

Aqualite 
Industries Private 
Limited Vs 
ASHITOSH 
BALIRAM 
KHOBRAGADE

Archit 
Singhal

legal@sigmaleg
al.in

CS 
(COMM)/875/2
024

CS 
(COMM)/875/2024

Aqualite 
Industries Private 
Limited Vs 
FIAYAZ AHMED

Archit 
Singhal

legal@sigmaleg
al.in

Execution 
(Comm.)/284/2
024

Execution 
(Comm.)/284/2024

sundaram finance 
ltd Vs sushil 
yadav

Execution 
(Comm.)/285/2
024

Execution 
(Comm.)/285/2024

SUNDARAM 
FINANCE LTD 
Vs MOHD 
GUDDU

Execution 
(Comm.)/286/2
024

Execution 
(Comm.)/286/2024

SUNDARAM 
FINANACE LTD 
Vs VISHAMBAR 
PANDEY

Execution 
(Comm.)/289/2
024

Execution 
(Comm.)/289/2024

SUNDARAM 
FINANCE LTD 
Vs ASHIF M

Execution 
(Comm.)/290/2
024

Execution 
(Comm.)/290/2024

sundaram finance 
Ltd Vs Ganga 
Ram

Execution 
(Comm.)/294/2
024

Execution 
(Comm.)/294/2024

M/S AD 
VENTURE Vs 
AAR KAY 
UNIVERSAL PVT 
LTD

CS 
(COMM)/894/2
024

CS 
(COMM)/894/2024

Sumit Mehta Vs 
Junobazaar 
Private Limited

Saral 
Sharma

CS 
(COMM)/896/2
024

CS 
(COMM)/896/2024

Darshan Lal 
Baluja Proprietor 
of Shankar light 
Industries Vs 
Yatin Magu 
Proprietor of 
Onyx Industries 
and Anr.Execution 

(Comm.)/296/2
024

Execution 
(Comm.)/296/2024

SUNDARAM 
FINANCE LTD 
Vs HARISH 
KUMAR



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

16-10-2024 9350999608 15-10-2024

16-10-2024 Arun 9871425155 NA 14-10-2024

19-10-2024 NA NA NA NA

19-10-2024 Mohit 9212541377 18-10-2024

22-10-2024 Sunny Arora 9910574027 21-10-2024

22-10-2024 Sunny Arora 9910574027 21-10-2024

M-Ex/385/2024 22-10-2024 NA NA NA NA

22-10-2024 9871365547 21-10-2024

23-10-2024 NA NA NA NA

23-10-2024 NA NA NA NA

23-10-2024 9899331166 22-10-2024

24-10-2024 NA NA NA NA

24-10-2024 NA NA NA NA

24-10-2024 9873479585 NA 23-10-2024

25-10-2024 9811081980 24-10-2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/900/2
024

CS 
(COMM)/900/2024

Banga India 
Plastic Mould 
LLP Vs Satkriti 
Infotainment Pvt 
Ltd

Ballabh 
Saran

advocatevinod1
969@gmail.co
m

CS 
(COMM)/901/2
024

CS 
(COMM)/901/2024

Aurav Industria 
Vs Progenbiolab 
Technologies

Execution 
(Comm.)/305/2
024

Execution 
(Comm.)/305/2024

Punjab National 
Bank Vs Satya 
Narain

CS 
(COMM)/906/2
024

CS 
(COMM)/906/2024

M/S Balaji 
Engineers Vs M/s 
Medical Products 
Service

advocatevijayva
ts@gmail.com

OMP (I) 
(COMM.)/255/
2024

OMP (I) 
(COMM.)/255/2024

Shriram Finance 
Ltd Vs PREETI

albuslawfirm@
gmail.com

OMP (I) 
(COMM.)/256/
2024

OMP (I) 
(COMM.)/256/202
4

Shriram Finance 
Ltd Vs ARTI

albuslawfirm@
gmail.com

M-
Ex/385/2024

SHREE NATH 
LUMBER 
PRODUCTS PVT 
LTD Vs DELHI 
PLYWOOD AND 
ORS

CS 
(COMM)/913/2
024

CS 
(COMM)/913/2024

Greenland 
Finance And 
Leasing Pvt Ltd 
Vs PP Auto Sales 
and Others

Gagan 
Jindal

adp.gaganjindal
@gmail.com

Execution 
(Comm.)/311/2
024

Execution 
(Comm.)/311/2024

SH NARESH 
KUMAR Vs 
DEPARTMENT 
OF IRRIGATION 
AND FLOOD 
CONTRAL

Execution 
(Comm.)/312/2
024

Execution 
(Comm.)/312/2024

SH NARESH 
KUMAR Vs 
DEPARTMENT 
OF IRRIGATION 
AND FOOD 
CONTROL  
GOVT OF NCT 
OF DELHICS 

(COMM)/917/2
024

CS 
(COMM)/917/2024

PUNJAB 
NATIONAL 
BANK Vs 
ADITYA ANAND

Saurabh 
Basin

saurabhbasin10
@gmail.com

Execution 
(Comm.)/313/2
024

Execution 
(Comm.)/313/2024

M/S SOHEIL 
STAR GMBH Vs 
M/S BAJAJ 
INFOCOM PVT 
LTD

Execution 
(Comm.)/314/2
024

Execution 
(Comm.)/314/2024

SAVITA 
AGGARWAL Vs 
NASEM AHMED 
MOHATASHIM

CS 
(COMM)/922/2
024

CS 
(COMM)/922/2024

DEEPALI GOYAL 
Vs CRYOLIN PVT 
LTD

Sanjay 
Sehgal

CS 
(COMM)/926/2
024

CS 
(COMM)/926/2024

VINOD YADAV 
AND ANR Vs 
SANJEEV 
YADAV AND 
ANR

Mahesh 
Kumar

mail@wrbindia.
com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

Misc DJ/694/2024 28-10-2024 9599043045 25-10-2024

28-10-2024 7052083906 25-10-2024

28-10-2024 Sudhir Roy 9899409082 25-10-2024

20 1 CS(COMM) 823/2024 01.10.2024 9990605966 11.09.2024

1 CS(COMM) 831/2024 04.10.2024 9999492729 27.08.2024

1 CS(COMM) 837/2024 07.10.2024 9818365119 30.09.2024

1 CS(COMM) 844/2024 08.10.2024 9810104555 21.09.2024

1 CS(COMM) 845/2024 09.10.2024 17.09.2022

1 CS(COMM) 846/2024 14.10.2024 9654545855 25.10.2023

1 CS(COMM) 849/2024 15.10.2024 7838390214 27.09.2024

1 CS(COMM) 857/2024 16.10.2024 92l2053338 07.10.2024

1 CS(COMM) 858/2024 18.10.2024 05.10.2024

1 CS(COMM) 866/2024 22.10.2024 8896932838 10.10.2024

1 OMP(COMM) 219/2024 22.10.2024 98140812614 07.09.2024

1 CS(COMM) 868/2024 23.10.2024 9899040409 09.10.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Misc 
DJ/694/2024

Aqualite 
Industries Private 
Limited Vs NEW 
INDIA SHOES 
CENTRE 
THROUGH ITS 
PROPRIETOR 
MD RIZWAN

Archit 
Singhal

legal@sigmaleg
al.in

CS 
(COMM)/931/2
024

CS 
(COMM)/931/2024

SIRCA PAINTS 
INDIA LIMITED 
Vs VISHAL GIRI 
PROPRIETOR 
OF M/S NEW 
SHANKAR 
ENTERPRISE

Anand 
Bajpai

lawlegal2020@
gmail.com

CS 
(COMM)/932/2
024

CS 
(COMM)/932/2024

VINAYAKA 
BHOWMICK 
PROPRITOR OF 
MS BALAJI AD 
PRINTS Vs MS 
INDMESSE 
TRADE FAIRS 
PRIVATE 
LIMITEDS

sudhirroy1970
@yahoo.com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

M/S KRBL 
LIMITED VS. 
M/S GANPATI 
FOODS & ANR.

SHRAVAN 
KUMAR 
BANSAL 

UNITEDMARK
@UNITEDAND
UNITED.COM

M/S SHRIRAM 
VERTITECH 
SOLUTION 
SPVT. VS. AUTO  
LITEINDIA LTD.

PANKAJ 
RAI

PANKAJ.RAI54
2@GMAIL.CO
M

STATE BANK OF 
INDIA VS. VED 
PRAKASH

VARUN 
CHANDIOK

CHAMBERSOF
VARUNCHAN
DIOK@GMAIL.
COM 

JAMMU AND 
KASHMIR VS. 
M/S ROMIT 
SALES 
CORPORATION

RAHUL 
DEV

rahul.rav@cast
uslegal.com,rav
rahulHwsn.com
, 
adv.dhananjavfi
gamil.com

JAILAXMI 
ENTERRISES 
PVT. LTD. VS. 
M/S A 3 LIGHTS 
INDIA LLP AND 
ORS.

SHUBHAM 
JAIN

8750021607, 
9999309222

CONTACT@UT
KRISTHALAW.
COM

BEE LOGISTICS 
SCM PVT. LTD. 
VS. TRIDENT 
SHIPPING PVT. 
LTD.

SHIVAM 
SHARMA

LEGAL@SHIV
AMSHARMA.I
NFO

TV TODAY 
NETWORK LTD. 
VS. VAOO 
ADTECH PVT. 
LTD.

SHAHRUK
H EZAZ

shahrukhejaz@
hotmail.com 

PREETI 
CHAUHAN VS. 
ICICI LOMBARD 
GENERAL 
INSURANCWE 
CO LTD.

S.C. SAGAR 
AND 
NAEEM 
AHMAD

sagars.cadv9l3
@gmail.com

M/S VASANT 
KUNJ VS. 
RAJENDRA 
MISHRA

NEERAJ 
SHUKLA

7985796678, 
8285845992

ADV.GOELPIY
USH@GMAIL.
COM 

STATE BANK OF 
INDIA VS. 
SHAKUNTALA

SUCHIT 
DIXIT

AGNIHOTGRIS
UCHITA@GMA
IL.COM

SR. DME/CHAG., 
DRM OFFICE NR 
VS. M/S 
PREHARI 
PROTECTION

VANDANA 
SHARMA

VANDANADEV
A@GMAIL.CO
M

VANDANA 
VERMA VS. 
RAVI DEWAN

VISHAL 
KUMAR, 
ANMOL 
MISHRA

almcdelhi@gm
ail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS(COMM) 874/2024 24.10.2024 9811087543 04.10.2024

1 CS(COMM) 875/2024 25.10.2024 9999757185 19.10.2024

1 CS(COMM) 876/2024 25.10.2024 8896932838 17.10.2024

1 CS(COMM) 877/2024 25.10.2024 9899805856 18.10.2024

1 CS(COMM) 882/2024 26.10.2024 16.10.2024

1 CS(COMM) 886/2024 29.10.2024 9818558690 25.10.2024

1 CS(COMM) 861/2024 19.10.2024 9212416114 07.10.2024

21 25 CS (COMM) 820/2024 01-10-2024 9899361664 18.04.2024

25 CS (COMM) 821/2024 01-10-2024 9868347568 11.09.2024

25 CS (COMM) 824/2024 03-10-2024 9971722919 17.09.2024

25 CS (COMM) 832/2024 05-10-2024 9811808373 17.09.2024

25 CS (COMM) 836/2024 07-10-2024 45640851 26.09.2024

25 CS (COMM) 835/2024 07-10-2024 9990605966 07.10.2024

25 CS (COMM) 839/2024 08-10-2024 9654562812 04.10.2024

25 CS (COMM) 842/2024 09-10-2024 9891072729 26.09.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

TEAMGLOBAL 
LOGISTICS PVT. 
LTD. VS. 
MEGMA RFID 
AND LABELS 
PVT. LTD.

SIDDHART
HA YADAV

siddharthayada
vadvocate@gm
ail.com 

HERO 
INVESTCORP 
PVT. LTD. AND. 
ANR. VS. 
NIKHIL MOTOR 
AGENCY

KUNAL 
KHANNA

 
ip.kunalkhanna
@gmail.com

STATE BANK OF 
INDIA VS. RAJNI

SUCHITA 
DIXIT

NOT 
AVAILABLE

STRIKER 
RESTAURANTS 
PRIVATE 
LIMITED VS. 
SPACEBOUND 
WEB LABS PVT. 
LTD. 

VAIBHAV 
MAHAJAN

VAIBHAV@MA
HAJAN.LAW

STATE BANK OF 
INDIA VS. MR 
VINIT GOLDY

A K ROUT 
AND 
ASSOCIATE
S

9999132159, 
9015565892

akroutadvocate
@gmail.com

DP ABHUSHAN 
LTD. VS. 
HEMANT 
KATARIA AND 
ANR.

SHAELEN 
BHATIA

ADVOCATE.SH
AILENBHATIA
89@GMAIL.CO
M

RAVI KANT 
MANGA VS. MR. 
VICKY SINGH

VIKAS 
CHABRA

CHHABRAVIK
AS440@GMAI
L.COM

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Ajit 
Kumar(P),

navassociastes
@yahoo.com

Anand 
Singh(P),

ANAND.2905@
GMAIL.COM

Bank of Baroda 
Vs Abhishek 
Prabudha

Sumit 
Sharma(P),

raaginiagarwal7
@gmail.com

RAHUL 
BHUJBAL(P
),

litigation@gnat
raj.com

Bharat 
Gupta(P),

legistauxiliary@
gmail.com

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

PUNJAB 
NATIONAL 
BANK Vs AJAY 
SINGH BISHT

Piyush 
Arora(P),

Kapil  
Kher(P),

anilkher@gmail
.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 CS (COMM) 841/2024 09-10-2024 918808898964 28.03.2024

25 OMP (COMM) 214/2024 14-10-2024 9873416665 04.04.2024

25 CS (COMM) 847/2024 15-10-2024 971897143 04.10.2024

25 CS (COMM) 850/2024 16-10-2024 9811711730 13.09.2024

25 CS (COMM) 862/2024 22-10-2024 8896932838 10.10.2024

25 CS (COMM) 863/2024 22-10-2024 8896932838 10.10.2024

25 CS (COMM) 872/2024 24-10-2024 8851190300 21.01.2021

25 CS (COMM) 870/2024 24-10-2024 965050894 05.10.2024

25 CS (COMM) 871/2024 24-10-2024 885145966 16.10.2024

25 CS (COMM) 883/2024 28-10-2024 7895901902 18.10.2024

25 CS (COMM) 843/2024 09-10-2024 9654302639

22 24 01-10-2024 9990590642 30-09-2024

24 01-10-2024 Not Available not available 06-09-2024

24 03-10-2024 8272918175 01-10-2024

24 04-10-2024 9810017859 26-09-2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

SURABHI 
BHASKAR(
P),

ppglegal@ppgle
gal.com

Vijay 
Kasana(P),

vijaydkasana@
gmail.com

Dhruv 
Chawla(P),

vchawla@krcco
.co.in

Gulshan Ahuja Vs 
Medow Infra 
Projects Pvt Ltd

NITIN 
NAYYAR(P),

Lawindiadirect
@gmail.com

State Bank of 
India Vs Jugal 
Kishore

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

State Bank of 
India Vs Ahalya 
Dash

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

Rohit 
Sadana(P),

rajivkanwar59
@gmail.com

Kapil 
Yadav(P),

advdk.yadav79
@gmail.com

Siddharth 
Narang(P),

advdhananjaym
ittal(@gmail.co
m

Ashutosh 
Goel(P),

ashutoshgoel27
@gmail.com

Parth 
Bhatia(P),A(
R),

prithu.garg@pg
office.in

NOT 
PROVIDED

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/203/2024

Power To Power 
Skills Pvt Ltd Vs 
National Skill 
Development 
Corporation

Deepak 
Gaur(P),

advocatedeepak
gaur@outlook.c
om

SUIT FOR 
RECOVERY

CS 
(COMM)/822/2024

Sanjay Marwah 
Vs Pradeep 
Khanna

Shrikant 
Lakhera(P),

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/207/2024

Ms Padmanbh 
Health Care Pvt 
Ltd And Ors Vs 
Ms Engineered 
Facility 
Management 
Services

Krishna 
Yadav(P),

alkakrishna120
4@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/830/2024

Skullcandy Inc Vs 
Kishor 
Ghevarchand 
Sundesha 
Trading As 
Mobeeta

Shravan 
Bansal(P),

skbansalipr@g
mail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 04-10-2024 9999347367 27-08-2024

24 04-10-2024 9999347367 27-08-2024

24 04-10-2024 9999347367 27-08-2024

24 05-10-2024 Not Available not available 03-10-2024

24 07-10-2024 9810089304 01-10-2024

24 08-10-2024 9871019871 29-08-2024

24 15-10-2024 8447701038 22-09-2024

24 16-10-2024 9811320358 not available 04-10-2024

24 16-10-2024 9211326600 08-10-2024

24 18-10-2024 8126399945 10-10-2024

24 18-10-2024 Not Available not available 16-10-2024

24 18-10-2024 9811112729 21-09-2024

24 22-10-2024 7032442135 16-10-2024

24 22-10-2024 8896932838 10-10-2024

24 22-10-2024 Not Available not available 30-08-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/828/2024

Ashish Tyagi Vs 
Oxirich 
Developers And 
Promotors Pvt 
Ltd

Shantnu 
Aggarwal(P)
,

advshantnuagg
2014@gmail.co
m

SUIT FOR 
RECOVERY

CS 
(COMM)/827/2024

Ashish Tyagi Vs 
Oxirich Lifestyle 
Homes Pvt Ltd

Shantnu 
Aggarwal(P)
,

advshantnuagg
2014@gmail.co
m

SUIT FOR 
RECOVERY

CS 
(COMM)/829/2024

Ashish Tyagi Vs 
Oxirich 
Construction Pvt 
Ltd

Shantnu 
Aggarwal(P)
,

advshantnuagg
2014@gmail.co
m

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/208/2024

Wapcos India Ltd 
Vs The Designers 
Consortium

Rishabh 
Bafna(P),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/838/2024

Puma Se Vs 
Ashok Kumar

Ranjan 
Narula(P),

rnarula@rnaip.
com 
www.rnip.com

SUIT FOR 
RECOVERY

CS 
(COMM)/840/2024

Ketan Bhatia Vs 
Vikas Kumar 
Srivastav

Harmesh 
Kumar(P),

advharmeshkr
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/848/2024

Devender Kumar 
Vs Ajay Verma

Abhishek 
Pandey(P),

abhishekpande
y1038@gmail.c
om

SUIT FOR 
RECOVERY

CS 
(COMM)/852/2024

M/S Equipment 
Planet Vs M/S Ac 
Shaikh 
Contractor

Suresh  
Singh(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/853/2024

B L Agro 
Industries 
Limited Vs Tasty 
Oil Products 
Private Limited

Rajesh 
Sharma(P),

rsharma17575@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/859/2024

Gangotri 
Electronics Pvt 
Ltd Vs Hitech 
Lights Ltd

Kartik 
Bhagat(P),

bagat.k@gmail.
com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/215/2024

Pramod Kumar 
Vs Axis Bank

Manoj 
Gautam(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/860/2024

Microtek 
International Pvt 
Ltd Vs Sujit 
Kumar Mishra

Achin 
Mittal(P),

achin.mittal13
@gmail.com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/217/2024

Delhi Transco 
Limited Vs Gupta 
Traders Through 
Its Proprietor Sh  
Vijay Prakash 
Gupta

Anubha 
Dhullia(P),

anubhadhulia@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/865/2024

State Bank Of 
India Vs Mamta

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/864/2024

State Bank Of 
India Vs Vivek 
Katoch

Parmod 
Kumar 
Sachdeva(P)
,



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 23-10-2024 9871840374 09-10-2024

24 24-10-2024 9910225830 not available 05-09-2024

24 25-10-2024 8896932838 17-10-2024

24 25-10-2024 9810017859 17-10-2024

24 26-10-2024 9899893624 not available 23-10-2024

24 26-10-2024 Not Available not available 16-10-2024

24 26-10-2024 Not Available not available 17-10-2024

24 26-10-2024 9650011026 not available 28-09-2024

24 28-10-2024 9205922087 23-10-2024

24 28-10-2024 Not Available not available 26-10-2024

24 28-10-2024 9953394364 22-02-2024

23 SOUTH Civil Case 14-10-2024 9818570649 office@ira.law 12.09.2024

Civil Case 15-10-2024 10.10.2024

Civil Case 16-10-2024 9873673124 07.10.2024

Civil Case 16-10-2024 8800785766 01.10.2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/869/2024

Priya Sarin Vs. 
Baljeet Singh

Vishal 
Kumar

singhvishals123
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/873/2024

Canara Bank Vs 
Mrs Versha 
Khurana Prop Of 
M/S Tanyra 
Foods

Krishan 
Kumar(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/878/2024

State Bank Of 
India Vs Pinki

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/879/2024

Levi Strauss And 
Company Vs 
Ashok Kumar 
John Doe

Shravan 
Bansal(P),

skbansalipr@g
mail.com

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/221/2024

Union Of India 
Through Its The 
General Manager 
Vs Ms Bansal 
Construction Co

Varun 
Rajpal(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/881/2024

State Bank Of 
India Vs Mr 
Gaurav Singh

Adaita 
Kumar  
Rout(P),

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/222/2024

Venagro 
Nutrifoods 
Private Limited 
And Ors Vs Dhani 
Loans And 
Services Limited

Sanjana 
Mishra(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/880/2024

Ss Associates 
Services Pvt Ltd 
Vs M/S Iffco 
Tokio General 
Insurance 
Company Limited

Mehar 
Chand 
Premi(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/884/2024

State Bank Of 
India Vs Sarvesh 
Kumar

Siddharth 
Kumar 
Singhal(P),

adv.singhsiddh
arth@gmail.co
m

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/225/2024

C K 
Infrastructure 
Limited Vs 
National 
Highways And 
Infrastructure 
Development 
Corporation 
Limited

Alizaah 
Rais(P),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/885/2024

Hamdard 
National 
Foundation 
( India ) Vs Aht 
Hamdard Food 
Industries Llp

Shivendra 
Pratap 
Singh(P),

shivendra@the
acmeco.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/475/2024

Max Healthcare 
Institute Limited 
Vs SRK MAX 
HOSPITAL

Kruttika 
Lakshmi(P),

12, New Court 
Block-I

CS 
(COMM)/478/2024

Loreal Sa Vs 
YETISH 
KANTIBHAI 
SHEKHADA

Shravan 
Bansal(P),

26843455/3295
9881

unitedmark@u
nitedandunited.
com

12, New Court 
Block-I

CS 
(COMM)/481/2024

Ashwani Kumar 
Vs Tewari Cafe 
Pvt Ltd

Prannoy 
Dey(P),

prannoydey@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/480/2024

INNOVATIONE 
INDIA 
PROJECTS LLP 
Vs RSP BUILD 
PROJECTS 
PRIVATE 
LIMITED

Manoj 
malik(P),

service@diwan
advocaes.com
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23 SOUTH

Civil Case 19-10-2024 9910280608 04.10.2024

Civil Case 21-10-2024 9818570649 office@ira.law 07.10.2024

Civil Case 28-10-2024 7503830431 23.09.2024

Civil Case 29-10-2024 10.10.2024

24 SOUTH Commercial 23.10.2024 73894444445 23.10.2024

Commercial 28.10.2024 S.K.BANSAL26843455 28.10.2024

25 SH. SANDEEP YADAV SOUTH Commercial 07-10-2024 9811299960 17-09-2024

Commercial 09-10-2024 9205089671 17-03-2021

Commercial 21-10-2024 10-10-2024

Commercial 25-10-2024 9990577700 31-07-2024

Commercial 25-10-2024 9990577700 19-10-2024

Commercial 28-10-2024 9873815146 03-10-2024

Commercial 28-10-2024 8447688551 22-10-2024

26 SOUTH Commercial 19-10-2024 9953744141 03.10.2024

Commercial 21-10-2024 9711142200 09.10.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/485/2024

SERVOTECH 
ELECTRICALS 
PRIVATE 
LIMITED Vs 
NISSHINBO 
COMPREHENSI
VE PRECISION 
MACHINING 
GURGAON 
PRIVATE 
LIMITED

Rakesh 
Kumar(P),

rksharma54@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/487/2024

MAX 
HEALTHCARE 
INSTITUTE 
LIMITED Vs 
IMAX 
MULTISPECIALI
TY HOSPITAL

Kruttika 
Lakshmi(P),

12, New Court 
Block-I

CS 
(COMM)/496/2024

Ripples 
Engineering Pvt 
Ltd Vs M/s 
Oriental 
Insurance Co Ltd

ARUN 
SAXENA(P),

arunlawyer1@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/501/2024

Loreal Sa Vs 
ITALIYA PIYUSH 
RAMESHBHAI

Shravan 
Bansal(P),

26843455/3295
9881

unitedmark@u
nitedandunited.
com

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS(COMM) 491/2024

MILLENIUM 
CONSTRUCTION 
VS 
ENTERTAINME
NT CITY

ABHAY 
SINGH

AS_LAWCHA
MBER@OUTL
OOK.COM

6, New Court 
Block-I

CS(COMM) 
498/2024

PARLE 
PRODUCTS PVT 
VS PANKAJ 
CONFECTIONER
Y

UNITEDMARK
@UNITEDAND
UNITED.COM

17, New Court 
Block-I

CS 
(COMM)/471/2024

Good Times 
corporate pvt 
limited Vs 
Realcare Building 
maintenance 
private Limited

Ravinder 
Tyagi(P)

advravinder87
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/474/2024

BHHANU 
BHASKKAR Vs 
ARUN RAJ 
CHAUDHARY

Anshul 
Gupta(P)

angpartnerslaw
yers@gmail.co
m

17, New Court 
Block-I

CS 
(COMM)/488/2024

Loreal Sa Vs 
PREM 
ENTERPRISE

Shravan 
Bansal(P)

26843455,
32959881

unitedmark@u
nitedandunited.
com

17, New Court 
Block-I

CS 
(COMM)/493/2024

CANARA BANK 
Vs ASHOK JAIN

KRISHAN 
KUMAR(P)

krishenkumar
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/494/2024

Canara Bank Vs 
DINESH 
PRASHAD

KRISHAN 
KUMAR(P)

krishenkumar
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/499/2024

V K Maini Vs 
Saurav Kumar

Ashok 
Goel(P)

ip@ashokalaw.c
om

17, New Court 
Block-I

CS 
(COMM)/500/2024

Ankur trade links 
Pvt Ltd Vs 
Vaibhav Sharma

DIGVIJAY 
SINGH 
RANA(P)

rana.digvijay1@
gmailcom

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/486/2024

Puneet Bansal Vs 
M/s Royal Golf 
Link City Projects 
Pvt Ltd

Aditya 
Prakash 
Arora(P),

Aditya.jadelex
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/489/2024

CANARA BANK 
Vs SHARDA 
DEVI CHHABRA 
PROP SRI HARI 
FRUITS AND 
VEGETABLES

Sanjeev 
Chopra(P),

ch0pra6791@g
mail.com

http://10.199.60.2/swecourtis/querybuilder/r_query_generate.php
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26 SOUTH

Commercial 22-10-2024 9717413994

Commercial 04-11-2024 9971547353 28.10.2024

27 SOUTH NIL

28 NIL

29 14 TRADEMARK 01/10/24 9818499323 30/09/24

07/10/24 ARUJ JHA N/A N/A 06/10/24

16/10/24 9910301562 15/10/24

19/10/24 9540009991 18/10/24

21/10/24 9810106622 20/10/24

22/10/24 9968834523 21/10/24

22/10/24 8896932838 21/10/24

24/10/24 9833947824 23/10/24

CS/COMM/3818/2426/10/24 8750618722 25/10/24

26/10/24 9971177170 25/10/24

30 SH. AJAY KUMAR JAIN 20 05-10-2024 05.09.2024

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

OMP 
(COMM)/33/2024

Delhi 
Development 
Authority Vs 
Subhash Chander

Karanjot  
Singh(P),

admin@ksmch
ambers.com

DATE IS 
NOT 
AVAILABLE

29, New Court 
Block-II

CS 
(COMM)/503/2024

KARMIC 
EVENTS PVT 
LTD Vs NG 
EVENTS AND 
MARKETING

Ashim 
Shridhar(P),

ASHIM_SHRI
DHAR@HOTM
AIL.COM

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS/COMM/3758/2
4

ACC LTD. VS 
M/S ADHIRAJ 
CEMENTS

MD. SAZID 
RAYEEN

SAZID@ASHW
ATHHLEGAL.C
OM

CS/COMM/3768/2
4

M/S SHREE 
BAIDYARAJ 
AYURVED VS. 
SAHID 
ALIMOLLA

RECOVERY OF 
SUIT

CS/COMM/3793/2
4

M/S AVOOK 
GLOBAL VS. 
MONTU 
MANDAL

UJJWAL 
JAIN

VKGOEL512@
GMAILCOM

CS/COMM/3798/2
4

UNION BANK 
OF INDIA 
VS.BRAHMA 
KUMAR GUPTA

LALIT 
KUMAR

LALITKUMAR
5700@GMAIL.
COM

CS/COMM/3805/2
4

M/S SEAIR 
GLOBAL PVT. 
LTD. VS. M/S 
DYNAMIC AURA

S.K. 
GAUTAM

SATISHGGAUT
A@GMAIL.CO
M

CS/COMM/3807/2
4

SHABBIR 
AHMAD VS. 
VIVEK JAIN

PRABHASH 
KUMAR

ADV.KPRABH
ASH@GMAIL.
COM

CS/COMM/3806/2
4

STATE BANK OF 
INDIA VS. M. 
RAJA SHEKHAR

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

CS/COMM/3808/2
4

RCPL LOGISTIC 
VS. UTKARSH 
SETH

GAURAV 
PURI

ADVGUPTAPU
RI@GMAIL.CO
M

BHUSHAN 
DEALMARK 
PVT. LTD. VS. 
M/S MATRI 
SHAKTI 
ENTERPRISES

HIMANSHU 
GARG

SSWANIASSOC
IATES@GMAIL
.COM

PETITION U/S 
9

OMP(I)
(COMM)/67/24

LORD FINCORP 
LTD. VS. 
RIZWAN

AMITABH 
SINGH

IRLLEGAL@G
MAIL.COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3760/202
4

M/S SAMAY 
TEXTILES PVT 
LTD Vs M/S 
CANNELS 
EXPORT PVT 
LTD

ANURAG 
PARSAD(P),

9711033111, 
9818203343

vkalra@vklegal.
in
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30 SH. AJAY KUMAR JAIN

14-10-2024 9810821712 07.10.2024

15-10-2024 9643008880 25.09.2024

19-10-2024 9627338838 09.10.2024

23-10-2024 9871515879 14.10.2024

25-10-2024 9810343732 14.10.2024

29-10-2024 9818906064 15.10.2024

29-10-2024 9958874176, -

29-10-2024 9811085046 25.10.2024

29-10-2024 9711142200 26.10.2024

31 MS. ANU GROVER BALIGA 21 Commercial suit 03-10-2024 7042520048 20/09/24

04-10-2024 9811059032 26/04/24

Commercial suit 08-10-2024 9818489589 21/08/24

Commercial suit 08-10-2024 9312046733 01/10/24

08-10-2024 9811015339 ----

Commercial suit 08-10-2024 9711728821 05/10/24

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3774/202
4

KULJEET 
SINGH 
PROPRIETOR 
OF M/S KAY 
DEE IRON 
TRADERS Vs 
M/S AMBASY 
CONTRACTORS 
PVT LTD

Kunal 
Madan(P),

kunalmadan:iik
matawoffice.co
m 

Commercial 
Suit

CS 
(COMM)/3781/202
4

UPGRID 
SOLUTIONS 
PRIVATE 
LIMITED Vs 
SHAHNA SOLE 
PROPRIETOR

Kritika 
Tuteja(P),

contact@aaaleg
al.nro

Commercial 
Suit

CS 
(COMM)/3790/202
4

PRADEEP 
RAJPUT Vs SMT 
FAHIMA MEER

SANYAM 
TANDON(P)
,

advsanyamtand
on@gmail.com

Commercial 
Suit

CS 
(COMM)/3803/202
4

HEINRICH 
CORPORATION 
INDIA PVT LTD 
Vs WESTERN 
OUTDOOR 
STRUCTURES 
PRIVATE 
LIMITED

Girdhari 
Singh(P),

counselgsnagar
@gmail.com

Commercial 
Suit

CS 
(COMM)/3810/202
4

STATE BANK OF 
INDIA Vs 
PANKAJ KUMAR

KAMLESH 
KUMAR 
SINGH(P),

ksinghl]23@red
iffmail.com-

Commercial 
Suit

CS 
(COMM)/3824/202
4

MANMACHINE 
CAR CARE PVT 
LTD Vs SONU 
JAIN

Natwar 
Rai(P),

natwarrai@gma
il.com

Commercial 
Suit

CS 
(COMM)/3821/202
4

DEEPIKA 
KRISHNA Vs 
WTC NOIDA 
DEVELOPMENT 
COMPANY PVT 
LTD

NARENDRA 
KUMAR(P),

narendra@nicle
gal.in 

Commercial 
Suit

CS 
(COMM)/3823/202
4

STATE BANK OF 
INDIA Vs 
ARCHANA 
KUMARI

Manoj 
Kumar(P),

gupta26a@yah
oo.co.in 

Commercial 
Suit

CS 
(COMM)/3822/202
4

CANARA BANK 
Vs MOHAMMAD 
RIZWAN PROP 
M/S PERFECT 
GROUP 
AIRCONDITIONI
NG

Sanjeev 
Chopra(P),

cIopra6791@g
mail.com

SOUTH-
EAST

CS 
(COMM)/3756/202
4

ATTRACTIVE 
CAPITAL 
SERVICES PVT 
LTD Vs SAMIR 
THAPAR

PANKAJ 
WALIA(P),

pankkajwalia@
gmail.com

Execution 
Petition

EXECUTION 
(COMM)/259/2024

STATE BANK OF 
INDIA Vs KIRAN 
KISHORE

Shiv  
Tyagi(P),

shivktyagi1@g
mail.com

CS 
(COMM)/3771/202
4

M/S Nirmal 
Motion Pictures 
Vs M/s Gamut 
Analytics Private 
Limited

RAJINDER 
SINGH(P)

office@rajinder
singh.co.in

CS 
(COMM)/3772/202
4

BALESHWAR 
THAKUR Vs M/S 
RAYS CULINARY 
DELIGHTS PVT 
LTD

RAJENDER 
YADAV(P)

yadavrazen@g
mail.com

Arbitration and 
Concialiation 
Act

OMP (I) 
(COMM)/59/2024

YES BANK LTD 
Vs MONTY 
BHATI

SACHIN 
KATYAL(P),

katyalsachin20
08@gmail.com

CS 
(COMM)/3770/202
4

RITCO TRAVELS 
AND TOURS 
PRIVATE 
LIMITED Vs 
UNIVERSAL 
JOURNEYS 
INDIA PRIVATE 
LIMITED

Atul 
Agarwal(P),

ADV.ATULAGA
RWAL12@GM
AIL.COM
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31 MS. ANU GROVER BALIGA

09-10-2024 ----

Commercial suit 18-10-2024 9810773394 Not yet filed

19-10-2024 8802636284 10/09/24

19-10-2024 9871206484 ----

Commercial suit 21-10-2024 9833947824 18/10/24

Commercial suit 21-10-2024 9729202222 15/10/24

Commercial suit 22-10-2024 9990042642 18/10/24

Commercial suit 24-10-2024 8017370910 ----

Commercial suit 25-10-2024 9810343732 14/10/24

26-10-2024 9810220752 25/09/24

32 SH. BHUPESH KUMAR 22 21-10-2024 9818328963 19-10-2024

16-10-2024 9810195013 06-07-2024

15-10-2024 9968834523 02-07-2024

SOUTH-
EAST

Execution 
Petition

EXECUTION 
(COMM)/261/2024

M/s HNP 
GROUP HOTELS 
Vs HARNEET 
MADAN AND 
ORS

AAKASH 
KUMAR(P),

NOT 
PROVIDED

NOT 
PROVIDED

CS 
(COMM)/3788/202
4

MONARCH 
FILMS Vs Mr 
DEEPAK 
LAMSAL

Ritesh 
Agrawal())

untwalia@yaho
o.co.in

Misc. Execution 
Application

MISC. 
EXECUTION/285/2
024

BALRAM SAH 
Vs. DEV 
NARAYAN 
YADAV

SH. SAIF 
ALI KHAN

ADV.ABHISHE
KKUMAR8088
@GMAIL.COM

Execution 
Petition

EXECUTION 
(COMM)/284/2024

MR VIJAY 
KUMAR Vs MR 
KANISH 
CHAWLA

SHRESHTH 
JAIN(P),

shreshth.law@g
mail.com

CS 
(COMM)/3796/202
4

RCPL 
LOGISTICS 
PRIVATE 
LIMITED Vs 
CHINAR FORGE 
LIMITED

Gaurav 
Puri(P),

advgauravpuri
@gmail.com

CS 
(COMM)/3797/202
4

M/S Indospirit 
Distribution 
Limited Vs 
Empyrean Spirits 
Private Limited

Karan 
Gupta(P),

karan@kgvsleg
al.com

CS 
(COMM)/3801/202
4

BANK OF 
BARODA Vs 
SHEELU

ANSHUMA
N 
SRIVASTAV
A(P),

SRI.ANSHU83
@GMAIL.COM

CS 
(COMM)/3809/202
4

GLOBAL TRUSS 
CORP Vs M S 
MODERN 
STAGE 
SERVICES PVT 
LTD

YASHODHA
RA 
BURMON 
ROY(P)

shweta.bharti@
hammurabisolo
mon.com

CS 
(COMM)/3815/202
4

State Bank of 
India Vs Smt 
Rajbala Devi

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@re
diffmail.com

Execution 
Petition

EXECUTION 
(COMM)/290/2024

PRAVEEN 
KUMAR GUPTA 
(HUF) Vs M/S 
SALAD 
FECTORY

Raj Kamal 
Singh(P),

ADVOCATEMA
YANKBANSAL
@GMAIL.COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3791/202
4

M/S COMNET 
VISION (INDIA) 
PVT. LTD. Vs 
MR. AJAY 
PATHAK PROP. 
MAYA TECH 
SOLUTIONS

SUSHEEL 
MAHAJAN

sushee1mahaja
n@gmail.com

Commercial 
Suit

CS 
(COMM)/3783/202
4

M/S VIKAS 
PUBLISHING 
HOUSE PVT. 
LTD. Vs MS. 
GHAZAL ALAM

RAJESH 
KUMAR

kumarrajeshad
v@yahoo.com

Commercial 
Suit

CS 
(COMM)/3776/202
4

SHABBIR 
AHMAD Vs 
VIVEK JAIN

PRABHASH 
KUMAR

adv.kprabhash
@gmail.com
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32 SH. BHUPESH KUMAR 22

08-10-2024 9911322746 25-07-2024

07-10-2024 9810241795 --- 26-09-2024

29-10-2024 8586047570 17-10-2024

33 21-10-2024 Nitin Jain 9999650755, 07-10-2024

19-10-2024 9807498297 09-10-2024

18-10-2024 9990087878 30-09-2024

16-10-2024 9807498297 21-09-2024

15-10-2024 729091100 24-09-2024

14-10-2024 8750618722 26-09-2024

09-10-2024 9810115969 07-10-2024

07-10-2024 97 I I27 5697, 28-09-2024

07-10-2024 Ankit Raj 9968368407 31-05-2024

26-10-2024 Saif Ali 9718885646 30-08-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3766/202
4

K. K. BOOK 
BINDING Vs 
ARAVALI 
PRINTERS PVT. 
LTD. AND ORS.

PANKAJ 
KUMAR 
TIWARI

advpankaj1979
@gmail. Com,

Commercial 
Suit

CS 
(COMM)/3761/202
4

MR. ABHISHEK 
RAWAT Vs M/S 
HARSH 
ENTERPRISES 
AND ORS.

Vishal 
Sharma

Commercial 
Suit

CS (COMM)/3819/2024 

M/S HIGH 
FIELD 
DISTILLERS 
AND BOTTLERS 
PVT. LTD. Vs 
INDOTECH 
TUBEWELL PVT. 
LTD. AND ORS.

VISHAL 
KUMAR

pritesh2092@g
mail.com 

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

CS 
(COMM)/3792/202
4

AMBA 
ELECTRICALS 
Vs TOLLWAYS 
INFRA 
PROJECTS

najandcompany
@gmail.com 

Commercial 
Suit

CS 
(COMM)/3789/202
4

ONE97 
COMMUNICATI
ONS LTD. Vs S. 
K. THEATRE

AMULYA 
UPADHYAY

office@nmlegal
.in

Commercial 
Suit

CS 
(COMM)/3786/202
4

M/S SANCHAR 
WIRELESS 
COMMUNICATI
ONS LTD. Vs 
M/S P. COM 
SOLUTIONS 
PVT. LTD.

Ghanshyam 
Sharma

sharmaa0711@
gmail.com

Commercial 
Suit

CS 
(COMM)/3784/202
4

ONE 97 
COMMUNICATI
ONS LIMITED Vs 
SANSKAR 
CINEMA

AMULYA 
UPADHYAY

office@nmlegal
.in

Commercial 
Suit

CS 
(COMM)/3779/202
4

SANDEEP 
SHARMA Vs 
LOTUS GREENS 
CONSTRUCTION
S PVT. LTD.

Manish 
Khurana

office@klytosle
gal.com

Commercial 
Suit

CS 
(COMM)/3775/202
4

BHUSHAN 
DEALMARK 
PVT. LTD. Vs 
M/S J.K. 
PROJECTS AND 
ORS.

HIMANSHU 
GARG

sswaniassociate
s@gmail.com

Commercial 
Suit

CS 
(COMM)/3773/202
4

SH. NIRAJ JAIN 
Vs MR. 
SAANCHIT

Brijesh 
Sharma

bsadvdelhi@ya
hoo.com

Commercial 
Suit

CS 
(COMM)/3762/202
4

CANARA BANK 
Vs MR. VIJAY 
KUMAR GUPTA

Eshu 
Chaudhary

eshuadvocate@
gmail.com

Commercial 
Suit

CS 
(COMM)/3763/202
4

M/S DIVULGE 
SOLUTIONS 
PVT. LTD. Vs 
M/S SBGV 
TECHMAGNATE 
DIGITAL PVT. 
LTD.

adv.ankit.mail
@gmail.com

Commercial 
Suit

CS (COMM)/3817/2024 

JAMILA BEGUM 
Vs TATA AIG 
GENERAL 
INSURANCE CO. 
LTD.

ali l 3 l 
220@gma 
il.com

http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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33

29-10-2024 86018923 13-05-2024

34 30 CS(COMM) 3787/2024 18.10.2024 971114200 10.10.2024

CS(COMM) 3814/2024 25.10.2024 8750618722 13.10.2024

35 NIL

36 EAST 209 RECOVERY 296/2024 03-10-2024 .- .- 01-10-2024

209 RECOVERY 318/2024 15-10-2024 .- .- 08-10-2024

209 RECOVERY 320/2024 18-10-2024 .- .- 15-10-2024

209 RECOVERY 327/2024 25-10-2024 .- .- 25-10-2024

37 EAST 101 CS COMM 291/2024 01-10-2024 9990577700 21-09-2024

101 CS COMM 307/2024 08-10-2024 9891068254 - 05-10-2024

101 CS COMM 313/2024 15-10-2024 9899950072 04-10-2024

101 CS COMM 310/2024 09-10-2024 9811981142 06-10-2024

101 CS COMM 323/2024 22-10-2024 99110568669 19-10-2024

38 C.S. (COMM) 104/2024 14-10-2024 8896932838 09.10.2024

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

CS 
(COMM)/3820/202
4

AURUM 
AUTOMOBILES 
PVT. LTD. Vs SH. 
SUBIR BAJAJ

SATYA 
RANJAN 
SWAIN

thechambers.sr
s@gmail.com 

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   COURT-
07)DIGITAL SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

Canara Bank Vs 
Satish Thakur 
Prop. Seema Suit 
Saree

Sh. Sanjeev 
Chopra

chopra6791@g
mail.com

Bhushan 
Dealmark Vs 
Somesh Pratap 
Singh

Sh. 
Himanshu 
Garg

sswaniassociate
s@gmail.com

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. PITAMBER DUTT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

PUNJAB 
NATIONAL  
BANK VS.M/S 
SANYAM 
TRADING

DEEPAK 
GAUR

MANOJ KALANI 
VS. TROY 
TEXTILE 
PVT.LTD.

VIKAS 
KAKKAR

STATE BANK OF 
INDIA VS. 
POOJA 
POORNAW 
SHINDE

SUCHITA 
DIXIT

CANARA BANK 
VS. GOPAL 
SINGH 
CHAUHAN

HARPREET 
SINGH

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CANARA BANK 
V/S ASHU DUTT

KRISHAN 
KUMAR

KRISHENKUM
AR@GMAIL.C
OM

M/S METSO 
OUTOTEC INDIA 
PVT. LTD. VS 
ANAND KUMAR 
SINHA

KAUSTUBH 
SINHA

ABHIMANYU 
VERMA VS M/S 
ONE TOUCH 
AND ORS

NISHANK 
TYAGI

NISHANK@AD
ELLEGAL.IN

IMPEX 
HEALTCARE 
PVT. LTD. VS 
SKITE 
MEDICARE LLP 
& ORS.

SUNIL 
SHARMA

NEWTONLAW
CHAMBERS@
GMAIL.COM

BANK OF 
BARODA VS 
SWATANTRA 
KUMAR JADIYA

JOSHI & 
ASSOCIATE
S

ADVUMESHJO
SHI@GAMIL.C
OM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, New 
Building KKD

State Bank of 
IndiaVsSweta 
Giri

SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com
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39 03-10-2024 NITIN .(P), 26.09.2024

07-10-2024 30.09.2024

09-10-2024 03.10.2024

15-10-2024 Farook Vs Faisal 03.06.2024

19-10-2024 14.10.2024

21-10-2024 19.09.2024

21-10-2024 15.10.2024

25-10-2024 18.10.2024

29-10-2024 Gaurav(P), 25.10.2024

40 ROOM NO 208 COMMERCIAL 01-10-2024 28.09.2024

ROOM NO 208 COMMERCIAL 03-10-2024 04.09.2024

ROOM NO 208 COMMERCIAL 08-10-2024 05.10.2024

ROOM NO 208 COMMERCIAL 15-10-2024 09.10.2024

ROOM NO 208 COMMERCIAL 21-10-2024 07.10.2024

ROOM NO 208 COMMERCIAL 24-10-2024 18.10.2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/518/2024

RAM NIWAS Vs 
NEELU LADIA 
ALIAS NILU 
LADIA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/525/2024

HA SHARMA 
TRADERS PVT 
LTD Vs 
SOURABH JAIN

KAMAL 
DEEP 
SONI(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/528/2024

Agarwal And 
Company Vs 
Imran Malik

VIJAY 
KUMAR 
SINGH(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/531/2024

Ashish 
Aggarwal(P)
,

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/537/2024

SANSTUTI 
PHARMACEUTI
CALS PVT LTD 
Vs KAPIL 
CHAWALA

KARAN 
ARORA(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/540/2024

Yogesh Kumar Vs 
Amresh Kumar 
Kishori Sahani

SIDHANT 
DHINGRA 
AND 
ASSOCIATE
S(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/541/2024

Vimlesh Vs 
Abhishek Kumar

SIDHANT 
DHINGRA 
AND 
ASSOCIATE
S(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/550/2024

JAMMU AND 
KASHMIR BANK 
Vs RIYANSH 
BANDHU AND 
COMPANY

Dhananjay 
Sharma(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/556/2024

state bank of 
india Vs SUNIL 
KUMAR

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/516/2024

Op And Sons 
Traders Private 
Limited Vs Vital 
Clothing 
Company

Jatin 
Aggarwal(P)
,

CS 
(COMM)/519/2024

ANOOP RAWAT 
Vs SHYAM 
KUMAR

SIDHANT 
DHINGRA 
AND 
ASSOCIATE
S(P),

CS 
(COMM)/526/2024

SHIV KUMAR 
GANDHI Vs 
SANVIE RETAIL 
PRIVATE 
LIMITED

Manish 
Kumar(P),

CS 
(COMM)/532/2024

MANOJ KUMAR 
BHADANI Vs 
DEEPAK 
KUMAR GUPTA

VISHAL 
PATEL(P),

CS 
(COMM)/542/2024

USHA Vs KAPIL 
SHARMA

ADV ROHIT 
MAHIYA(P),

CS 
(COMM)/546/2024

JAMMU AND 
KASHMIR BANK 
LIMITED Vs 
SHYAM SINGH

Dhananjay 
Sharma(P),
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40

ROOM NO 208 COMMERCIAL 25-10-2024 04.06.2024

41 01-10-2024 21-09-2024

03-10-2024 01-10-2024

04-10-2024 04-10-2024

04-10-2024 03-10-2024

04-10-2024 01-10-2024

04-10-2024 04-10-2024

MISC DJ/814/2024 07-10-2024 07-10-2024

09-10-2024 04-10-2024

15-10-2024 09-10-2024

18-10-2024 07-10-2024

24-10-2024 21-10-2024

24-10-2024 19-10-2024

24-10-2024 21-10-2024

24-10-2024 22-10-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/551/2024

ANKIT GUPTA 
Vs M/S GANPATI 
TRADING 
COMPANY AND 
ORS

Amit 
Sharma(P),

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

303, New Court 
Building

CS 
(COMM)/515/2024

RAHUL Vs 
KAMAL SAPRA

Man Mohan 
Swaroop(P),

CS 
(COMM)/517/2024

G S 
ENTERPRISES 
Vs PREMIER 
FOUNDRY 
STORES

Ranjit Singh 
Juneja(P),

Execution 
(Comm)/210/2024

SOUTH INDIAN 
BANK Vs 
SHASHI 
AGENCY 
THROUGH ITS 
PROPRIETOR 
SH MANEET 
BHATIA

Arun Kumar 
Shukla(P),

CS 
(COMM)/520/2024

PUNJAB 
NATIONAL 
BANK Vs 
KAMAKSHI 
MAHAJAN

Sunav 
Rastogi(P),

CS 
(COMM)/521/2024

PUNJAB 
NATIONAL 
BANK Vs 
KRISHANP AL 
PROPRIETOR 
OF NAGAR 
GENERAL 
STORE

DEOKANT 
TRIPATHI(
P),

CS 
(COMM)/522/2024

PUNJAB AND 
SIND BANK Vs 
SUSHIL KUMAR 
BHATNAGAR

Vikram 
Gola(P),

ANIL PITTI Vs 
RIZVI ZISHAN

KUSHAGRA 
BANSAL(P),

CS 
(COMM)/527/2024

Jai Durga 
Collection Vs 
Mayasheel Retail 
India Limited

JAGJIT 
SINGH 
SAHNI(P),

Execution 
(Comm)/214/2024

NEHA KALRA Vs 
VINOD ARORA

SANTOSH 
KUMAR(P),

CS 
(COMM)/535/2024

ANMOL 
FINANCIAL 
SERVICES 
LIMITED Vs 
GURCHARAN 
SINGH

Banke 
Bihari  
Sharma(P),

CS 
(COMM)/547/2024

BAJAJ 
SELECTIONS Vs 
SHEEMA 
GARMENTS

AYUSH 
VARSHNEY
(P),

CS 
(COMM)/548/2024

M/S ASHLAR 
EDUCATION 
CONSULTANTS 
PVT LTD Vs 
SARABJEET 
SINGH

HITESH 
KUMAR 
BHARDWA
J(P),

CS 
(COMM)/549/2024

M/S KESHAV 
GARMENTS 
THROUGH ITS 
PROPRIETOR 
SH SHYAM 
KISHORE 
MISHRA Vs M/S 
SOMYA 
GARMENTS 
THROUGH ITS 
PROPRIETOR 
SH AMIT 
KUMAR

Joginder 
Kumar(P),

Execution 
(Comm)/220/2024

EASTMAN AUTO 
AND POWER 
LIMITED Vs M/S 
GREEN 
KAIKETSU 
AUTOMOTIVE 
PVT LTD

Aasheesh  
Gupta(P),
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41

28-10-2024 25-10-2024

29-10-2024 22-10-2024

29-10-2024 28-10-2024

29-10-2024 21-10-2024

42 C No 304 12-09-2024 7303296156 04-10-2024

12-09-2024 7303296156 04-10-202

- 9810214626 07-10-2024

MISC DJ/816/2024 - 8802101274 08-10-2024

15-05-2024 9999631964 09-10-2024

- 9582055425 14-10-2024

22-10-2024 PARVEEN 9910231750 15-10-2024

09-10-2024 9711023307 16-10-2024

15-10-2024 9650677902 19-10-2024

07-10-2024 9811141796 19-10-2024

15-10-2024 9650677902 22-10-2024

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

Execution 
(Comm)/221/2024

M/S LION 
JEANS Vs Satto 
Mahesh

SIDHANT 
DHINGRA 
AND 
ASSOCIATE
S(P),

CS 
(COMM)/558/2024

ARVIND  DEV 
TYAGI Vs IHBAS 
AND ORS

SUDHIR 
KUMAR 
SHARMA(P)
,

CS 
(COMM)/557/2024

VIMLESH Vs 
SONU 
SHRIVASTAV

SIDHANT 
DHINGRA 
AND 
ASSOCIATE
S(P),

CS 
(COMM)/559/2024

SH ASHISH 
SHARMA Vs 
IHBAS AND  
ORS

SUDHIR 
KUMAR 
SHARMA(P)
,

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/524/2024

MAHAVEER 
KUMAR Vs 
BHIM RAJ

NEELAM 
MALIK

neelam.malik85
12@gmail.com

Sh. Pawan 
Kumar Matto 
DJ (COMM-04)

CS 
(COMM)/523/2024

MAHAVEER 
KUMAR Vs 
MAHENDRA 
SINGH

NEELAM 
MALIK

neelam.malik85
12@gmail.com

Execution 
(Comm)/212/2024

Pawan Kumar 
jain Vs ROYAL 
GOLF LINK CITY 
PROJECT PVT 
LTD

RAVI 
SHARMA

ravisharmaadvo
cate@gmai.com

Gaurav Krishna 
Goswami Vs Ms 
Bankey Bihari 
Music through its 
Owner Sh Sanjay 
Aggarwall

RITESH 
SAXENA

ritesh@thelawc
are.in

CS 
(COMM)/529/2024

KLJ PARAFLEX 
INDIA LIMITED 
Vs 
RANCHODMAL 
RATHOD

NIPUN 
JAIN

chamber@kohli
andassociates.i
n

OMP 
(COMM)/9/2024

Delhi 
Development 
Authority Vs 
Kunal Food 
Products Pvt Ltd

GAGANME
ET SINGH 
SACHDEVA

gaganmeet3@g
mail.com

CS 
(COMM)/533/2024

AKEEL AHMAD 
VS MOHIT 
JAISWAL

praveen198280
@gmail.com

CS 
(COMM)/534/2024

ASHA DEVI Vs 
PRABHU 
PRASAD

VISHAL 
PATEL

litigationlexlega
lizer@gmail.co
m

CS 
(COMM)/539/2024

VIMLESH Vs 
UMESH KUMAR

SIDHANT 
DHINGRA

adv.sidhantdhi
ngra@gmail.co
m

CS 
(COMM)/538/2024

ANURAG GUPTA 
Vs SHIKHA 
ARORA

ANURAG 
GUPTA

parveengargoffi
cial@gmail.com

CS 
(COMM)/543/2024

Yogesh Kumar Vs 
Mayur Sehdev

SIDHANT 
DHINGRA

adv.sidhantdhi
ngra@gmail.co
m
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42

07-10-2024 9811141796 23-10-2024

16-10-2024 9555650460 23-10-2024

20-10-2024 9911000126 25-10-2024

25-10-2024 8506070443 26-10-2024

02-07-2024 9999468603 26-10-2024

22-10-2024 9871291420 28-10-2024

MISC DJ/804/2024 - 8285672608 03-10-2024

MISC DJ/826/2024 - J.K. GUPTA 9868529732 16-10-2024

12-09-2024 9811255581 18-10-2024

43 NIL

44 SH.VINOD YADAV NIL

45 NORTH NIL

46 NORTH NIL

47 603 04.10.2024 9911118926 28.08.2024

603 04.10.2024 9311131978 03.09.2024

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/545/2024

SUSHMA GUPTA 
Vs SPARSH 
GOYAL

PARVEEN 
KUMAR 
GARG

parveengargoffi
cial@gmail.com

CS 
(COMM)/544/2024

GOVIND 
AGENCIES PVT 
LTD Vs AMIR 
SUBHANI

ROHIT 
RANJAN 
GUPTA

rohit.gupta068
@gmail.com

CS 
(COMM)/552/2024

PUNJAB 
NATIONAL 
BANK Vs 
SURENDER 
KUMAR BARDIA

ALOK 
KUMAR

alok.adv2001@
gmail.com

CS 
(COMM)/553/2024

Alisha Vohra Vs 
ICICI Bank

SHRAMAN 
SINHA

shraman.sinha
@gmail.com

CS 
(COMM)/554/2024

GAURAV GUPTA 
VS KHETRAPAL 
KIRAN

NAMAN 
GIRI

kushagrabansal
@akasociats.or
g.in

CS 
(COMM)/555/2024

BSP Diagnostic 
Systems Private 
Limited Vs Alpha 
Invitro 
Diagnostics 
private Limited

AMIT 
KUMAR 
SINGH

jurispredence01
1@gmail.com

saraogi super 
sales pvt ltd Vs 
Vishwash kumar 
prop Vishwas 
Dresses

SANJAY 
KUMAR 
PANWAR

advocatevarunb
edi@gmail.com

Narender Kumar 
Vs Harish Chawla

jkgupta.advocat
e@gmail.com

CS 
(COMM)/536/2024

VED PRAKASH 
Vs TARUN

ALOK 
KACHRU

alok_kachru@h
otmail.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

NORTH-
WEST

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
500/2024

UNION BANK 
OF INDIA VS 
ANKIT

RAVI 
KUMAR

advocateravi79
@gmail.com

Commercial 
Suit

CS COMM. 
501/2024

STATE BANK OF 
INDIA VS 
JASVIR SINGH

NIRMAL 
MISHRA

office.nirmalmi
shra@gmail.co
m
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47

603 04.10.2024 9311131978 03.09.2024

603 04.10.2024 9999306881 02.10.2024

603 04.10.2024 9991971876 27.09.2024

603 04.10.2024 9811311360 20.09.2024

603 14.10.2024 A.K.ROUT 9999132159 08.10.2024

603 15.10.2024 9711142200 14.10.2024

603 16.10.2024 9999421561 05.01.2024

603 18.10.2024 9999306881 15.10.2024

603 18.10.2024 9910717081 18.10.2024

603 19.10.2024 8368597553 08.10.2024

603 21.10.2024 9718209970 19.10.2024

603 28.10.2024 9811161300 19.10.2024

48 613 29-10-2024 9899154299 04-09-2024

613 28-10-2024 9999132159 16-10-2024

613 26-10-2024 8588854470 23-10-2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
502/2024

STATE BANK OF 
INDIA VS 
PRAVEEN 
PRAKASH PATIL

NIRMAL 
MISHRA

office.nirmalmi
shra@gmail.co
m

Commercial 
Suit

CS COMM. 
503/2024

UNDER 
ARMOUR INC 
VS ANIL

NAVLIN 
SWAIN

eludication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
504/2024

RAJ KUMAR VS 
M/S SPORTS FIT

ABHIMANY
U SINGH

abhimanyusing
h19977@gmail.
com

Commercial 
Suit

CS COMM. 
505/2024

M/S REDBIRD 
FLIGHT 
TRAINING 
ACADEMY 
PRIVATE 
LIMITED VS 
M/S NATIONAL 
INSURANCE 
COMPANY 
LIMITED

NAVDEEP 
SINGH

nsingh1908@ya
hoo.co.in

Commercial 
Suit

CS COMM. 
513/2024

STATE BANK OF 
INDIA VS 
HIMANSHU 
KUMAR

AKROUTADVO
CATE@GMAIL.
COM

Commercial 
Suit

CS COMM. 
516/2024

CANARA BANK 
VS REWA

SANJEEV 
CHOPRA

CHOPRA6791
@GMAIL.COM

Commercial 
Suit

CS COMM. 
519/2024

M/S ZAIDI 
TRADERS VS 
M/S JAI 
MATESHWARI 
ALLOYS PVT 
LTD.

HARSH 
SHARMA

lawyerharsh.sh
arma@gmail.co
m

Commercial 
Suit

CS COMM. 
521/2024

PUMA SE VS 
KARAN

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
522/2024

BANK OF INDIA 
VS M/S ATSUM 
& ORS

AMRENDR
A NATH 
SHUKLA

advamrendra22
@gmail.com

Commercial 
Suit

CS COMM. 
524/2024

M/S CHADHA 
CORPORATION 
PVT LTD VS M/S 
JEET 
LEATHERITE 
IMPEX

NARINDER 
DHIR

advnarinderdhi
r@gmail.com

Commercial 
Suit

CS COMM. 
528/2024

ADIDAS AG VS 
OWNER 
PROPRIETOR

PRAMOD 
KUMAR 
SINGH

aastha@thelegi
st.com

Commercial 
Suit

CS COMM. 
541/2024

BANK OF INDIA 
VS BHARTI 
CHAUHAN

VARUN 
SHARMA

Adv.varunshar
ma@gmail.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/544/2024

IDBI BANK LTD 
Vs M/S MD FAB 
AND ANR

Ms NISHI 
CHAUDHA
RY

nishi.eap@gma
il.com

Commericial 
Suit

CS 
(COMM)/542/2024

State Bank Of 
India Vs MR 
VISHAL BHATIA

Sh. ADAITA 
KUMAR  
ROUT

akroutadvocate
@gmail.com

Commericial 
Suit

CS 
(COMM)/537/2024

Satish Kumar 
Malhotra Vs 
Manoj Vats

Sh. Pallav 
Palit

pallav@palitco.
com
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48

613 22-10-2024 9711592772 16-10-2024

613 21-10-2024 9868387454 09-10-2024

613 16-10-2024 9999093893 09-10-2024

613 07-10-2024 9810499236 19-04-2024

613 07-10-2024 9311131978 047-08-2024

613 04-10-2024 9999093893 30-09-2024

613 Arbitration 26-10-2024 9871603434 23-07-2024

49 614 EXECUTION 01-10-2024 9871158578 NA

614 01-10-2024 9711900673 28.09.2024

614 01-10-2024 8750998800 23.09.2024

614 01-10-2024 9811265239 02.05.2024

614 EXECUTION 04-10-2024 9891394456 NA

614 04-10-2024 9818336108 23.09.2024

614 05-10-2024 9311131978 11.09.2024

614 05-10-2024 9311131978 11.09.2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/537/2024

IOTFY Solutions 
Pvt Ltd Vs M/s 
Onkar Engine 
and Generators 
Pvt Ltd

Sh. Sahil 
Talwar

sahiltalwar@ya
hoo.com

Commericial 
Suit

CS 
(COMM)/527/2024

SHANKAR JHA 
Vs THE SANT 
NAMDEV 
EDUCATIONAL 
SOCIETY

Sh. Vineet 
Jindal

id.officevjlaw@
gmail.com

Commericial 
Suit

CS 
(COMM)/517/2024

Puma Se Vs 
Suresh

Sh. Gautam  
Bhasin

11.gautambhasi
n@gmail.com

Commericial 
Suit

CS 
(COMM)/509/2024

SHRESTH 
JINDAL Vs 
ATAM PARKASH 
SACHDEV

Sh. 
ANURAG 
SINGH

shresth@jaimat
a.in

Commericial 
Suit

CS 
(COMM)/510/2024

STATE BANK OF 
INDIA Vs Arvind

Sh. 
SAURABH 
GAUTAM

saurabhgauta
mgauti@gmail.
com

Commericial 
Suit

CS 
(COMM)/498/2024

Puma Se Vs 
Sachin Bindal

Sh. Gautam  
Bhasin

11.gautambhasi
n@gmail.com

OMP 
(COMM.)/21/2024

BANK OF 
BARODA Vs 
CITY HAWKS 
MANPOWER 
SERVICES AND 
CONSULTANCY

Sh. ASHISH 
VERMA

verma.advocate
@gmail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Execution 
(Comm.)/360/2024

Union Bank Of 
India Vs Bhawna 
Rose

MS. RAKHI 
BUDHIRAJ
A

RAKHIBUDHI
RAJA@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/494/2024

PUNJAB 
NATIONAL 
BANK Vs 
GIES(GRIT 
IMPORT 
EXPORT 
SOLUTIONS)

MR. VED 
PRAKASH

ADVOCATEPR
AKASHVED@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/495/2024

INEXT 
LOGISTICS AND 
SUPPLY CHAIN 
PVT LTD Vs 
NATURES 
NATURAL INDIA 
THROUGH ITS 
PARTNERS

MR. 
ASHISH 
BANSAL

MERIDIANAT
TORNEYS@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/496/2024

RAJIV KUMAR 
Vs NEO BUS 
TECHNOLOGY 
THROUGH ITS 
PROPRIETRESS 
ALKA GUPTA

MS. 
SHIKHA 
KHANDEL
WAL

ADVOCATERA
JIVKUMAR@G
MAIL.COM

Execution 
(Comm.)/364/2024

Shivam Realters 
Pvt Ltd Vs Indian 
Bank

SH. 
MAYANK 
GAKKHAR

SHIVAMOFFIC
E@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/499/2024

Prabhat Kumar 
Maheshwari Vs 
Kamladityya 
Construction 
Private Limited

MR. 
SANJAY 
KUMAR 
MISHRA

SANJAYK.ADV
OCATE@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/506/2024

STATE Bank of 
India Vs Kumare 
Atul Madhukar

MR. 
NIRMAL 
MISHRA

COMMERCIAL 
SUIT

CS 
(COMM)/507/2024

State Bank of 
India Vs Om 
Prakash Dagar

MR. 
NIRMAL 
MISHRA
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49

614 EXECUTION 07-10-2024 9811287117 NA

614 EXECUTION 08-10-2024 8826750777 NA

614 EXECUTION 08-10-2024 8826750777 NA

614 EXECUTION 08-10-2024 9711142200 NA

614 08-10-2024 9999306881 04.10.2024

614 14-10-2024 9999306881 08.10.2024

614 15-10-2024 99991321159 08.10.2024

614 16-10-2024 9953914654 08.10.2024

614 19-10-2024 9999306881 17.10.2024

614 21-10-2024 9899659649 08.10.2024

614 EXECUTION 22-10-2024 9467215433 NA

614 22-10-2024 9810040542 03.10.2024

614 23-10-2024 9999306881 19.10.2024

614 25-10-2024 9899154294 02.09.2024

614 EXECUTION 26-10-2024 8826750777 NA

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Execution 
(Comm.)/367/2024

Link Telecom Pvt 
Ltd Vs GDN 
ENTERPRISES 
PVT LTD

GINNY J. 
ROUTARY

MAIL@RAUTR
AY.COM 

Execution 
(Comm.)/369/2024

SUNDARAM 
FINANCE LTD 
Vs KRISHAN 
KUMAR 
CHAUHAN AND 
ORS.

MS. 
MANISHA 
BARUAH

MANISHABAR
UAHLEGAL.G
MAIL.COM

Execution 
(Comm.)/370/2024

SUNDARAM 
FINANCE LTD 
Vs HITEN 
KAPOOR  AND 
ORS

MS. 
MANISHA 
BARUAH

MANISHABAR
UAHLEGAL.G
MAIL.COM

Execution 
(Comm.)/371/2024

CANARA BANK 
Vs VINITA DEVI 
PROP YOGI 
SALES 
CORPORATION

MR. 
SANJEEV 
CHOPRA

CHOPRA6791
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/511/2024

Puma Se Vs 
Ashok Kumar

MR. 
GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM 

COMMERCIAL 
SUIT

CS 
(COMM)/512/2024

Under Armour 
Inc Vs Ashok 
Kumar

MR. 
GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM 

COMMERCIAL 
SUIT

CS 
(COMM)/514/2024

State Bank Of 
India Vs MR 
NITIN ARYA

MR. A.K. 
ROUT

ADVOCATEAK
ROUT@GMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/518/2024

BAJRANG 
TRANSPORT Vs 
LOGICBOX 
INDIA PVT LTD

MR. 
BALRAM 

 
bryadav1964@g
mail.com

COMMERCIAL 
SUIT

CS 
(COMM)/523/2024

Under Armour 
Inc Vs Ashok 
Kumar

MR. 
GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM 

COMMERCIAL 
SUIT

CS 
(COMM)/526/2024

MUKESH 
GUPTA Vs M/S 
SHREE BALAJI 
ENTERPRISES

MR. 
NITESH 
LOCHAV

LOCHAVNITES
H003@GMAIL.
COM

Execution 
(Comm.)/376/2024

M/S BENTEN 
BOOKS Vs M/S 
VAIBHAV BOOK 
SERVICE AND 
ANR

MR. SUMIT 
CHOUDHA
RY

ADVOCATESU
MITKULHERI
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/531/2024

SANJAY BHASIN 
Vs PRITHVI 
DUTT SHARMA,

MR. 
NAVEEN 
SAXENA

NAVEENSAXE
NA542@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/532/2024

Puma Se Vs 
Ashok Kumar

MR. 
GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM 

COMMERCIAL 
SUIT

CS 
(COMM)/535/2024

IDBI BANK LTD 
Vs M/S AVER 
FACILITY 
MANAGEMENT

MS. NISHI 
CHOUDHA
RY

NISH.CAP@G
MAIL.COM

Execution 
(Comm.)/380/2024

SUNDARAM 
FINANCE LTD 
Vs GHANSHYAM 
MISHRA AND 
ANR.

MS. 
MANISHA 
BARUAH

MANISHABAR
UAHLEGAL.G
MAIL.COM
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614 EXECUTION 26-10-2024 8826750777 NA

614 EXECUTION 26-10-2024 8826750777 NA

614 28-10-2024 9899154294 02.09.2024

614 28-10-2024 8383827155 NA

50 509 361/2024 01.10.2024

509 362/2024 01.10.2024

509 CS(COMM) 493/2024 01.10.2024 28.09.2024

509 CS(COMM) 497/2024 03.10.2024 9871495838 01.10.2024

509 MISC (DJ/ADJ) 3971/2024 03.10.2024 9810960086

509 CS(COMM) 508/2024 07.10.2024 9999333350 25.09.2024

509 368/2024 08.10.2024 9868546432

509 373/2024 09.10.2024 8826750777

509 CS(COMM) 515/2024 15.10.2024

509 CS(COMM) 520/2024 16.10.2024 9810197621 26.09.2024

509 CS(COMM) 525/2024 21.10.2024 9868387454 09.10.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Execution 
(Comm.)/381/2024

SUNDARAM 
FINANCE LTD 
Vs MADAN LAL  
AND ANR

MS. 
MANISHA 
BARUAH

MANISHABAR
UAHLEGAL.G
MAIL.COM

Execution 
(Comm.)/382/2024

SUNDARAM 
FINANCE LTD 
Vs VINAY 
JAISWAL  PROP. 
OF M/S SSDN 
TRANSPORT 
AND ANR.

MS. 
MANISHA 
BARUAH

MANISHABAR
UAHLEGAL.G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/538/2024

IDBI BANK LTD 
Vs M/S 
FASHION 
FOREVER

MS. NISHI 
CHOUDHA
RY

NISH.CAP@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/539/2024

M/S SKYHIGH 
SOLUTIONS Vs 
TRADERZ 
PLANET

SH. ATUL 
SAREEN

ADVATULKUM
ARS@GMAIL.C
OM

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

EXECUTION 
(COMM)

UNION BANK 
OF INDIA VS 
MAHINDER 
PRAKASH VIJAY

RAKHI 
BUDHIRAJ
A

9871158578,87
50500500

rakhibudhiraja
@gmail.com

EXECUTION 
(COMM)

UNION BANK 
OF INDIA VS 
DEVINDER 
PRAKASH VIJAY

RAKHI 
BUDHIRAJ
A

9871158578,87
50500500

rakhibudhiraja
@gmail.com

M/S EXC 
MANAGED 
SERVICES PVT. 
LTD. VS 
MEENAKSHI 
KAINTH

NIMISH 
CHIB

9810823566,90
13784804

nimishchib@g
mail.com

MOGLI LABS 
INDIA PVT LTD 
VS VANDANA 
BAJPAI

TARUN 
VERMA

cstarunverma@
gmail.com

SANJAY 
NAGPAL VS M/S 
KIASHI  
PRIVATE 
LIMITED

HARDWARI 
LAL 

chanija.advocat
e@gmail.com

MEENU ASIJA 
VS MOHIT

SUMIT 
RAJPUT/PR
IYANSH 
VERMA

sumitrajputadv
@gmail.com

EXECUTION 
(COMM)

M/S DEVI 
KARAM 
ASSOCIATES VS 
M/S METRONIC 
ENGINEERING 
PVT. LTD.

NAVNEET 
SHARMA

navneetsharma
advocate@gmai
l.com

EXECUTION 
(COMM)

SUNDRAM 
FINANCE VS 
ANIL KUMAR

MANISHA 
BARUAH

manishabaruah
legal@gmail.co
m

SIDHARTH 
GUPTA PROP OF 
M/S ASTRO ENT 
VS M/S AST 
ENTERPRISES

M L 
SHARMA

9810318865,98
21752342

mlsharma520@
outlook.com

06.10.2024 & 
 07.10.2024

UNION BANK 
OF INDIA VS 
ARPITA 
CHAWLA

JITENDRA 
GARG

jitendragargadv
@gmail.com

GEETA JHA VS 
THE SANT 
NAMDEV 
EDUCATIONAL 
SOCIETY 
THROUGH ITS 
PRESIDENT 
AKASH GUPTA

VINEET 
JINDAL

officevjlaw@gm
ail.com
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50

509 377/2024 23.10.2024 8130949586

509 CS(COMM) 533/2024 23.10.2024 21.10.2024

509 CS(COMM) 534/2024 25.10.2024 R. P. SINGH 9958581208 01.10.2024

509 CS(COMM) 536/2024 25.10.2024 9811317311 18.10.2024

509 CS(COMM) 540/2024 28.10.2024 9910330139 16.10.2024

509 CS(COMM) 543/2024 29.10.2024 9811161300 25.10.2024

TOTAL 529

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

EXECUTION 
(COMM)

COSMOS 
RETAIL 
SOLUTIONS 
PRIVATE LTD. 
VS KSHIRODH 
AGGARWAL 
AND ORS.

NAVEEN 
KUMAR 
THAKUR

lex@legalsaviou
rs.com

DEVENDER 
SOLANKI VS 
SANDEEP 
MAHAJAN

YASHPAL 
JOLLY

7982066214,98
71426496

yashpal.jolly.ad
v@gmail.com

M/S POLY INDIA 
VS M/S DECENT 
ENGINEERING

STATE BANK OF 
INDIA VS 
MANJU

ARVIND 
GUPTA

advocatearvind
gupta@gmail.c
om

COOLREF 
ENGINEERS VS 
WELCOME 
ENGINEERS

VIKAS 
DAHIYA

vikasdahiya17@
gmail.com

BANK OF INDIA 
VS JULFIKAR 
SALMANI

VARUN 
SHARMA

adv.varunshar
ma@gmail.com
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